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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Execution Application No. 04/2023
In

Original Application No. 147/2021

Mahesh Chandra Saxena Applicant

Versus

NCT of Delhi & Ors. Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI JAL BOARD IDJB1
IN COMPLIANCE OF ORDER DATED 28.08.2024.

MOST RESPECTFULLY SHOWETH:

1. That the present Action taken Report is being filed on the behalf of Delhi Jal

Board (DJB) in compliance of direction issued by the Hon’ble Tribunal vide

order dated 28.08.2024.

The order dated 28.08.2024 passed by the Hon’ble Tribunal is annexed

herein as Annexure-A.

2. That issue herein pertains to the contamination of ground water due to

defects in ground water harvesting in Housing Societies in Dwarka, Delhi.
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Further, in the report dated 17.05.2023 filed by the Government of NCT

Delhi, it was disclosed that out of the total 354 Societies in Dwarka, in 180

Societies contamination was found primarily on account of presence of

Ammonical Nitrogen and Total Dissolved Solids in the sample water.

3. That the Hon'ble NGT vide order dated 07.07.2021 constituted a Joint

Committee comprising of DJB, CPCB and DPCC to look into the issue and

take remedial action per se in this present matter. Further, the Hon'ble

Tribunal directed the Committee to ascertain the technical efficacy of

installed systems. The Joint Committee in compliance with the order dated

07.07.2021 submitted its report on 06.10.2021 filed by DJB in its Report

dated 23.11.2021 the relevant part is reproduced here under:

The findings of the Joint Inspection Team were deliberated by the

Committee which are as under.

• It was apprised that regarding technical efficacy of RWH Systems, the

designs of the same have been adopted either from CGWB or DJB which

are satisfactory in technical efficacy. The recharge well pipes were taken

deep into the static ground water level by the societies due to which

contamination was bound to occur. As per the required parameters of the 3

CGWB designs, the depth of recharge well pipes should have been kept 3-
5m above the static ground water levels.

• The contamination may occur in the societies due to mixing of the rain
water with the waste water from different sources like waste washing

area water with detergents having chemicals from balconies other than

that of rooftop rain water and the waste water from paved / parking areas
of the societies.

• Regarding contamination of ground water, it was apprised to the

committee that on testing of the 38 Nos. water samples taken from 31

societies. It has been observed that very partial contamination, out of the

27 parameters tested, samples have exceeded the permissible limit in only
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2-3 parameters i.e. color, turbidity and ammonia.

• It was further apprised that to avoid contamination of the ground water,
only rain water from rooftop area be diverted to the rain water harvesting

systems.

• The water from other sources entering to RWH System such as balconies,
washing areas etc. should be disconnected with immediate effect for which

necessary advice has been given to the Societies during inspection.

• As there is water pollution in the above said societies, a letter has been

written by DJB (being the Nodal Agency) to DPCC to direct the societies of

Dwarka to take all necessary remedial actions in a time bound manner,
with regard to rectification of water pollution as per Water & Air Act. A

True copy of the Letter Dated 17.11.2021, is annexed herewith and

marked as ANEXURE-E. Since there are around 400 societies in Dwarka .
area and it is possible to inspect one society per day, it is submitted that to
inspect remaining 369 societies, this committee shall require around 369

working days to complete the target.*

That as per the finding of joint committee report, the technical efficacy of

the RWHS in the societies were found to be satisfactory. True Copy of Joint

Committee Report dated 06.10.2021 filed by DJB in its Report dated.
23.11.2021 annexed herein as Annexure-B.

4. That in compliance of order dated 28.08.2024 and 05.12.2024, DJB humbly

submits that a survey has been conducted in 176 societies in Dwarka. The

finding of the survey is summarized below herein:-

survey conducted by DJB Findings

Presence of F-coliform 115 societies

RWHS was found non-
functional

4 societies
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pit was found dry 25 societies

F-coliform was not found 32 societies

True Copy of Survey Report conducted by DJB is annexed herein as

Annexure-C.

In addition to it, comparative report of test results of sample taken by DPCC

and DJB has been prepared. True Copy of Comparative Report is annexed

herein as Annexure-D.

5. That as per the finding of the survey, following are the punitive measures

taken by the DJB as per the direction of the Hon’ble Tribunal :

i. That DJB as per the finding of survey conducted sent a letter to
DPCC vide letter no. DJB/SE(C)-8/2025/36 dated 20.01.2025
for imposing EC to the defaulters(societies) as per Environment
(Protection) Act, 1986.
True Copy of letter no. DJB/SE(C)-8/2025/36 dated 20.01.2025
annexed herein as Annexure- E.

ii. That further, the survey report has been sent to Director
(Revenue) for imposing penalty vide letter no. DJB/SE(C)-
8/2025/25 dated 20.01.2025. Subsequently, a reminder was also
sent vide letter no. DJB/EE (RWH)-I/2025/128 dated
12.03.2025 and were requested to provide the action taken
report by 13.03.2025, further compliance report is still awaited
from Revenue, DJB
True Copy of letter no. DJB/SE(C)-8/2025/25 dated 20.01.2025
and letter no. DJB/EE (RWH)-I/2025/128 dated 12.03.2025
annexed herein as Annexure- F.
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iii. That Director (Revenue) vide letter no.
DJB/DD(RyRwlv2025l2709 dated 24.03.2025 informed thar
lÙYo rebate for RwH in water bills in the said 119 societies
where RwH system was not found to be functional, has been
withdrawn.
True copy of lener no. DJB/DD(R)/RWII2 025/2709 dated
24.03.2025 annexed herein as Annexure- G.

iv. That survey report has been sent to chief Engineer
(south)/SE(c)-9 to disconnect the water connection
respectively as per Dir. (Revenue) order dated 17.09.2019 vide
letter no. DJB/sE(c)-8/2025/30-31 dated 20.0r,2025. Furrher
reminder was also sent vide letter no. DJBÆE (RWH)- "

r/20251136-137 dated 12.03.2025 and were requested to provide
the action taken report by 13.03.2025.
True copy of letter no. DJB/SE(C)-B/2025130-31 dated
20.0r.2025. and lener no. DJB/EE (RwH)-y2 0251136-137
dated 12.03.2025 annexed herein as Annexure- H.

That DJB issued letters to the societies for the compliance of order of the

Hon'ble Tribunal. As a remedial measure, DJB has issued disconnection notices to

all the concerned defaulters (societies). True copy of disconnection notices issued

to the defaulters are annexed herein as Annexure-f.

6. Further, in compliance of letters issued by DJB, 55 nos. of societies have

given their representations. On analyzing the representations and sampling

report, it was found out that in:

8 nos. of societies, F-coliform and Ammonical Nitrogen was noto

a

found.

19 nos. societies, F-coliform was found.

a 09 nos. of societies, RWHS pits were found dry, sample shall be taken
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during monsoon season.

• 2 nos. societies, RWHS system was found Non-functional

• 5 nos. of societies, the rectification work is under process/compliance

is yet to be done.

• 12 nos. societies have requested for extension of time and financial
assistance for implementing new guidelines of Hon’ble NGT.

True copy of analysis of compliance report by societies is annexed herein
as Annexure-J.

7. That it is humbly submitted that the Action taken report from DPCC is still

awaited.

ACTION PLAN OF DJB TO PROMOTE WATER CONSERVATION IN NCT OF
DELHI

a. The Delhi Jal Board (DJB) has undertaken several efforts to promote

water conservation and ensure sustainable water management in the

National Capital Territory of Delhi. A conference on the issue of

awareness generation for “Save Water, Save Life” was organised by

Delhi Jal Board Partner NGO Hariyali Center for Rural Development

under Yamuna Action Plan-Ill

b. The DJB has rainwater harvesting schemes in Delhi

• Under this scheme, the rainwater falling on rooftops is collected

and stored in underground tanks or recharge wells. The
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collected rainwater is used for various non-potable purposes

such as gardening, washing, and cleaning. The DJB has made it

mandatory for all new buildings in the city to have rooftop

rainwater harvesting systems installed.

c. The DJB has also implemented several other initiatives to promote

rainwater harvesting and groundwater recharge in the city, such as:

• Creation of awareness and training programs for the local community.

• Promotion of rainwater harvesting in schools and other educational
institutions.

• Development of rainwater harvesting models for public spaces such as
parks and gardens.

• Implementation of rainwater harvesting in government buildings and

institutions.

• Delhi Jal Board also provides financial assistance to those RWH units

which have waste water recycling plant with an additional rebate of

5% on the.monthly water bills, thus making 15% total rebate if both

the systems have been set up and are functional.

d. IEC Activities Organized by DJB to promote Rainwater Harvesting

• The Delhi Jal Board (DJB) took part in the 'Catch the Rain: Where It

Falls, When It Falls' initiative, led by the National Water Mission

under the Ministry of Jal Shakti. As a part of this endeavor, DJB

collaborated with Water Digest to conduct a series of specialized

training programs focused on "Rainwater Harvesting and

6
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Management" for Resident Welfare Associations (RWAs) and schools

across Delhi.

• In order to encourage active community involvement, the Delhi Jal

Board (DJB) organizes workshops and awareness programs on water

conservation and Rainwater Harvesting (RWH) at both the circle and

division levels.

• To ensure a wider reach, common citizens are sensitized about

Rainwater Harvesting (RWH) through various channels, including

print and electronic media. This approach aims to promote a deeper

understanding of the significance of sustainable water management

practices.

• Furthermore, the Delhi Jal Board provides information regarding

rebates and penal provisions related to the implementation and non-
implementation of Rainwater Harvesting Systems at the Rain

Centres/Jal Shakti Kendras. This initiative aims to incentivize the

adoption of RWH systems and reinforce the importance of responsible

water usage among citizens.

• The Delhi Hal Board took the initiative to organize online training

programs for the citizens of Delhi and Resident Welfare Associations

(RWAs) across 11 Jal Shakti Kendra zones. These training programs

were designed to enhance knowledge, build capacities, and provide

technological solutions concerning grey water management,

emphasizing best practices.

8. The primary objective behind these programs was to empower every citizen

7
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of Delhi with the necessary skills and understanding to effectively manage
wastewater. By doing so, the aim was to alleviate the burden on fresh water
resources and promote sustainable water usage throughout the city.

9. The report is being submitted herein for perusal and consideration of this
Hon’ble Tribunal.

10.It is further undertaken that Delhi Jal Board shall remain duty bound by any
direction or order by this Hon’ble Tribunal as and when directed.

THROUGH

Sh. R.K. Lakhera
Chief Engineer (GW)

Filed By

Richa Kapoor, Advocate
Addl. Standing Counsel,

Delhi Jal Board

NEW DELHI
DATE:

8
839



Item No. 10 Court No. 1

BEFORE: THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 4/ 2023
In

Original Application No. 147/ 2021

Mahesh Chandra Saxena Applicant

Versus

Govt, of NCT of Delhi & Ors. Respondent(s)

Date of hearing: 28.08.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: Mr. Sandeep Mishra & Mr. Surbhit Nandan , Advs. for Applicant in E. A
04/ 2023

Respondent: Mr. Narender Pal Singh, Ms. Anjali & Mr. Divyesh Pant, Advs. for DPCC
Ms. Atika Singh, Ms. Richa Kapoor & Ms. Udipti Chopra, Advs. for Delhi
Jal Board

ORDER

The Tribunal in this matter is examining the issue of1 .

contamination of ground water due to defects in ground water harvesting

in Housing Societies in Dwarka, Delhi. In the report dated 17.05,2023

filed by the Government of NCT Delhi , it was disclosed that out of the

total 354 Societies in Dwarka, in 180 Societies contamination was found

primarily on account of presence of Ammonical Nitrogen and Total

Dissolved Solids in the sample water.

The Tribunal on 15.05.2024 had recorded the undisputed position2 .

at the instance of the DPCC that on account of mixing of sewage, such

result in the sample is reflected . It was the stand of the DPCC before the

Tribunal that the design of the RWH pits given by the DJB were defective,

l
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therefore, such a problem arose. Accordingly, Tribunal by order dated

15.05.2024 had directed the DPCC to convey this fact with full

particulars to DJB and DJB was directed to duly examine the issue of

defects in the design of RWHSs and if it is found to be defective, take

appropriate corrective measures.

3. DPCC has filed action taken report dated 27.05.2024 thereafter,

mentioning therein that the letter dated 27.05.2024 was issued to DJB

inter-alia providing the details of 176 residential Societies of Dwarka with

reference to RWHSs samples collected by the DPCC and findings thereof.

4. The action taken report dated 12.07.2024 has been filed by the

DJB wherein the communication dated 27.05.2024 sent by the DPCC to

the Chief Executive Officer, DJB has been placed on record as Annexure-

A clearly mentioning as under:-

“In view of the above, please find the details of 176 residential
societies of Dwaraka, Delhi wrt RWHSs, samples collected by the
DPCC and findings indicating presence of Ammonical Nitrogen, TDS,
Fecal Coliforms. It implies that sewerage network in societies are
inappropriately giving rise to the discharge of sewage/ waste water
into the RWH systems and design/ service plans are defective. This
is for necessary action by DJB as per the order ofHon'ble NGT.”

5. Along with the action taken report dated 12.07.2024, DJB has also

placed on record, the old minutes of meeting for RWHSs and borewells of

CGHS Societies in Dwarka which took place on 06.10,2021. The minutes

reveal that even at that time, there was an issue of contamination of the

ground water and it was noted that “the chances of contamination are

due to mixing of rain water with the waste water from different sources

other than the rooftop rain water”. This reflects that the issue of

contamination of ground water in the Society concerned is not a new

issue which has been noticed and pending for almost three years . Till

now, no material has been placed on record by the DJB showing that any

2
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n

corrective measures have been taken at the ground level. Counsel for

DJB does not dispute that the DJB is the regulatory authority in this

regard.

6: At this stage, learned Counsel for the DJB has sought one more

opportunity, as a last opportunity to place on record the remedial and

punitive action taken by the DJB. She is also directed to place on record,

the details relating to consideration of the defects in the rain water

harvesting system by the competent authority of the DJB and the action

taken thereupon.

7. Let the fresh report be submitted by way of affidavit by the CEO,

DJB within four weeks.

8. List on 05.12.2024.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad , EM

August 28, 2024
Execution Application No. 4/2023 In
Original Application No. 147/2021
SN

3
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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

(Original Application No.147/2021)

IN THE MATTER OF:

Mahesh chander Saxena Applicant

VERSUS

The Chief Secretary, Govt, of National Capital Territory of

Delhi and Ors. ....Respondent

INDEX
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nrwKSJ JAL B0ARD: GOVT. OF NCT DELHI
Ul' FICE 01- THE EXECUTIVE ENGINEER (RWH)-I

A-BUILDINC, JHANDEWALAN, NEW DELHI

No.DJB/EE( RYVH)-i/2021/ ( SS| Dated: 06.10.2021

Sub:- Minutes of the meeting for Rain Water Harvesting and bore wells of all CGHS

Societies in Dwnrka as per NGT Court orders. Cl4«M ***!».» )

Ref> l /on'ble NGT Court Order dated 07.07.2020 passed in Original Application No. 147/2021

Xfahesh Chandra Saxeno Versus The Chief Secretary, Govt, of NCT of Delhi & Ors.

Following were present

1. Sh. Asliutosh Kaushik, DTQC, DJB
2. Sh. Harish Chander, ACE(RWH),DJB

Sh. Vimal V. Belani, EE(RVVH)-!
4. Ms. Suniti Parashar, Scientist "C” WQM-1 Division, CPCF3
5. Sh. N.K. Joshi, Environmental Engineer, DPCC

6. SH. Rakesh Kumar Sharma, AE-I,

Following points were deliberated:

^j / 6 j V

• It was apprised dial regarding technical efficacy of RWJ;I Systems, the designs of the

same have been adopted either from CGWB or DJB which arc satisfactory in technical

efficacy. The chances of the contamination are due to mixing of the rain water with the

waste water from different sources other than that of roof top rain water.

• Recording contamination of ground water, it was apprised lo the committee on testing of

thc
~
38 Nos. water samples. It has been found that very partial contamination from the 27

parameters tested, samples have exceeded the permissible limit in only 03panimeters.

• It was further apprised that to avoid contamination of the ground water, only rain water

from roof top area be diverted to the rain water harvesting systems. The water from other

sources entering to RWH Svstem should be disconnected with immediate effect.

KE(R\\ II/GWC)-1

All Concerned

Copvto:-
1 , Member (WSj/CNO : for kind information please.

2. CE(WB/Conscrvutlon)

3 ACE(RWH)

4 Ms Snkshi Popii, DJB Legal Counsel, 614, Patiala House, New Delhi- ] 10002.

-do--do-:

5 . AE-I(RWH)

JHANDEWALAN. N.D -
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28.581236
77.07041

NiJ28.5812 12.09.2024 1416Royal Residency CGHS Ltd. Plot no

05,Sec - 09,Dwarka (Submersible)

NIL37

77.0704

28.5823 12.09.2024Gayatri CGHS Ltd. Plot no 09, Sec -
09,Dwarka (Rechargewell)

263 15 NIL, 38
77.0685

28.5823Gayatri CGHS Ltd. Plot no 09, Sec -

09,Dwarka (Submersible)

Park Royal Apartment Plot no 10A,

Sec - 09, Dwarka

Sukhsagar Apartment Plot no 17, Sec

- 09,Dwarka
Krishna Apartment Plot no 13, Sec -
09,Dwarka

12.09.2024 526S39 20 ML
77.0685

: 28.5831 12.09.2024I 40 150
77.0674

28.583641 12.09. 2024 545
77.0667

28.583742 12.09 2024 335

77.0638
C

BACTERIOLOGIST
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• ’• DELHI JAL BOARD
( GOVT, OF N.C.T. DELHI )

QUALITY CONTROL LABORATORY,

y&T]p)TREATMENT PLANT NAN61CH,PEIHH10041

o<
it' . \ i .. /

O v'
7T rn •fsr'i v w

<v
1 .,

Date:-.23.12.2024

ANALYSIS REPORT

Latitude Date of Clarity

Longitude Sampling

TDS Ammon R/CI2 Fecal Total

Colifor Colifor

S.No. Sampling Location I

la
m m

11001 Patel CGHS Ltd, Umiya 28 o36'04'7 13.12.24 Turbid
Saoan Plot no 04, Sec ; 77'03'11"
- 04, Dwarka

Aakriti Apartments j 28°36'067 13,12,24 Turbid
(Civil Supplies CGHS 77l,03'14"
Ltd ) Plot no 06, Sec -
04, Dwarka

Saheta CGHS Ltd.,Plot > 28‘36’06’V 13.12.2024 Turbid
no 30,Sec - 04, 77°02'54"
Dwarka
Jai Mata Kalyani

Apartments,Plot no-
31, Sec - 04, Dwarka

United Apartments

Plot no - 34, Sec - 04, 1 77
,
02'55"

Dwarka
Mount Everest CGHS

Ltd Plot no 17, Sec -
09, Dwarka

(Pit no - 01)

Mount Everest CGHS 1 28°34'547 13.12.2024 Greyish

Ltd Plot no 17, Sec - ! 77°04'00"
09, Dwarka
(Pit no-02)

Sun View Apartments

Plot no 108, Sec - 09,
Dwarka
Manisha Towers, Plot 28°33'48'7 17.12.2024 Blackish 286

no - 7B, Sec - 23,
Dwarka
Chopra Apartments

Plot no 08, Sec - 23,

Dwarka
Sheetai Vihar CGHS

Ltd,,Plot no 10, Sec -
23,Dwarka
Dwarka Dham

Apartments,Mahajan 77"03'02"

Shree CGHS Ltd., Plot
no 13, Sec - 23,
Dwarka

Nil 2102.0497

;
2. 93 4601.8 . Nil448

210̂ :3. 43Nil0.01338

;

210Nil 43. 28’36’097 13.12.2024 Turbid

77°02'57"
Nil2894.

28°36'10'7 13.12.2024 Refuse to give Sample yjh 13 u - z H , IhS/ FtJ aw«(

celLccirrf tfw |c) .|2. t Repr’T'F • 2.3 ,)
5

:
i

28°34'54'7 13,12.2024 Greyish

77°04'00"
Nil 460 24002.516746.

Nil 2400’ 2400'1917 127.

28"34'56'7 : 13.12.2024 RWH system not working. RWH pit blocked

77“04'Q0"
8.

5.0 Nil 460 2400*9 .
77°03

,
16''

i 28e33'48'7 1 17.12.2024 Blackish 468

77”03'18"
11 Nil 2400' 2400'10.

28"33'48'7 17.12.2024

77*03'13"
Greyish 1187 0 1 Nil 75 46011.

J 28*33'487
*~J 17.12.2024 j Blackish 9.0 Nil 1100 2400’77412.

16
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. -7 Chltrakoot Dham Plot 2B’34'48"/ 17,12,24

77°03'10"
Nil 210 2400Greyish 7,0519

I'O 02, Sec- 19,
Dwarka
Vedanta Plot no 6C,
Sec - 23, Dwarka

Belur Heights Plot no , 28*35'30"/ 18.12.2024
01, Sec - 18A, Dwarka i 77'02'03"
(Pit no - 01)
(Borewell )

Belur Heights Plot no 28<> 35'30"/ 18,12.2024
01,Sec -18A,Dwarka 77°02'03"
(Pit no - 02)

Engineers Apartments I 28*35'19V j 18 12.2024 I~ Turbid
(Consulting Engineers 77*01'57"
CGHS) Plot no -11,
Sec -18A,Dwarka

14 28'33'48''/ 17.12,24

77°03'23"
Pit found Dry

15. 460 2400"5 ,0 Nil703Blackish

Blackish16 Nil 2400' 2400'7.01142

I

482 T 0.01 ! Nil
17. I 46093

18. The Sri Durga CGHS 28”35'33"/ 18.12,2024 Turbid
Ltd, Plot no - 6A, Sec 77°02'49"
- 11,Dwarka

380 0.02 Nil 23 290

Heritage Apartments *’ 28
,

35'167 78,12.2024 Turbid19. 11280 1.0 Nil 75 460
Plot no 10, Sec -11, 77°03'04"
Dwarka

20, Bhagwatl CGHS Ltd 28'24'23'7 18.12.2024 Blackish 1021 7,0 Nil 1100 2400'
Plot no 08, Sec - 19B, 77’02'33"
Dwarka
Lords CGHS Ltd. Plot 28'34'27"/ 1 18.12,2024 RWH Pit not Accesible due to Malba over RWH pit
no - 07,Sec - 19B, I 77*02'27" [ /19,12.202
Dwarka

Baroda House NRGE

CGHS Ltd. Plot no

40A, Sec -10,Dwarka

United Apartments

Plot no 34,Sec - 04,
Dwarka
Shrl Ganinath CGHS

Ltd Plot no 01, Sec -
05, Dwarka

21

4

28°35'14'7 19.12.2024 Blackish
77”02'03"

22 737 14 Nil 2400' 2400'

’ 28°36’11'7 ' 19.12,2024
'

Turbid
77'02'54" i

23 142 2.0 Nil 23 1100
II

\

f
28°35'51'7 19.12. 2024 Pit found Dry
77'03'04"

24

Bacteriologist

17
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a> DELHI JAL BOARD
( GOVT. OF N.C.T. DELHI )

QUALITY CONTROL LABORATORY,
REATMENT PLANT NANGLOI , DELHI-110041

D J 13> <

X j. , „ J117 No
'.35o, }£

i li'< 1 ....
XfizSf

nIT- w-.j-i r 17

ANALYSIS REPORT
TotalFeacel

Colifor
R/CI2Sampling Location Latitude

Longitude

TDS AmmoDate of
Sampling

ClearityS.N Colifn i ao. ormm

2400+2400+NIL15Jaypee CGHS Ltd. Plot
no 02,Sector-22,
Dwarka

28.556955/
77.059473

Z341 BLACKISH25.10.2024

1100240NJL05Aero view Heights Plot

no 3B, Sector -22,
Dwarka

28.55146/
77.060728

20682 25.10. 2024 BLACKISH

1100240NIL0.2Nav Sanaad Vihar plot
no 04 Sector- 22

Dwarka

28.558420/
77.061143

27543 BLACKISH25.10.2024

Veena Residency The
Veena CGHS Ltd. Plot
no 5D, Sec - 22,
Dwarka

4 25.10.2024

PIT PoVN !> D R Y

28.3349/
77.0341

Ranjit Vihar -I, AWHO
Complex Plot no 15,
Sec - 22, Dwarka
(Pit no 01)

25 ,10.20245

p I T FOL/ A/ D D R V

150NILNIL32428.3349/
77.0341

GREYISH NIL25.10.2024Ranjit Vihar - I, AWHO
Complex Plot no 15,

Sec - 22, Dwarka
(Pit no 02 )

§

46028.3355/
77.0339

QJ till 24025 10.2024 MUDDY illDG(S) CGHS Ltd, Plot
no 06, Sec - 22,
DWarka

Z

28.3347/
77.0334

25.10.2024Jnaki CGHS Ltd. Plot no

07, Sec - 22, Dwarka
8 p|7 f o v^O D R V

28.3342/
77.0326

25.10.2024Chitrakoot Apartment

plot no 09, Sec - 22,

Dwarka

9 PIT FOUND DRV

2400+78.3327/
77.0313

806 2229,19, 2024 GREYISH NILDelhi Apartment CGHS

Ltd Plot no 15c, Sec -
22, Dwarka

2400
1£> 1

28.3332/
77.0318

29.10.2024 GREYISH 624 04Shubhan,
Apartment(NPCC)
CGHS Ltd. Plot no 13,

Sec - 22,Dwarka

NO 15Q 2400n
WITH BLACK

SEDIMENT

28 3335/ GREYISH 2148Udyog Vihar CGHS Ltd
Plot no 12, Sec - 22,
Dwarka

29.10.2024 NIL NO12 460

77.0321

28.3325/ 29,10.2024Jagran Apartment Plot
no 17, Sec - 22,
Dwarka

13
f> l 7 pOOHD D R V77.0324

24QQ * 2400T28 3322/
77 0321

Bank Vihar Apartment

Plot no 16, Sec - 22,
Dwarka

29 10.2024 BLACKISH14 441 18 NIL

18
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f IS Now Millenium
Apartment (Rao CGHS
Ltd) Plot no 02, See -
23, Dwarka

28.3335/ 29.10.2024 GREYISH 1226 01 NIL m MQQ

/ 77.0317 WITH IILACK
SETTI EABLF

/ SEDIMENTS
Phillips CGHS Ltd, Plot
no 03, Sec - 23,
Dwarka

16 28.3339/
77.0320

29.10.2024

P I T F o \J N b D R y

IFCI CGHS Ltd Plot No
04, Sec - 23, Dwarka

1Z 28 3340/ 29.10.2024 TURBIO WITH

SETTLEAOLE
SEDIMENTS

GREYISH
WITH
SEDIMENT

628 QJ 160 21.00NIL
77 ,0321

2400 tVishwas Nagar EPP
CGHS Ltd Plot no 6A,
Sec - 23, Dwarka
Ashoka Apartments
Plot no 08, Sec - 12,
Dwarka

IS 28.3344 /
77.0324

mm29.10.2024 466 16 NIL

19 28 3554/ 05 11.2024 240TRACES671TURBID NIL
77 0248

20 Upkari Apartments

Plot no 09, Sec - 12,
Dwarka

28.3550/ 05.11.2024 240TURBID 791 NILNILNIL
77.0249 WITH BALCK

SEDIMENT
The New Arohi CGHS
Ltd . Plot no - 13, Sec -
12, Dwarka

21 28.3537/
77.0204

4324005.11.2024 TURBID NIL377 1.0

Shivam
ApartmentsfVikrom
N3gar ), Plot no 14, Sec
- 12, Dwarka

22 28.3545/ 05.11.2024

p | T f O O A> D D R V77.0245

Abhiyan CGHS Ltd. Plot
No.15, Sec -12, Dwarka

23 28.3544/ 05.11.2024 NIL 2i 460373 03GREENISH
77.0244
28.3539/Mohinder Apartments

The Dhanphotowar
CGHS Ltd. Plot no 17,
Sec - 12. Dwarka - II

05.10 202424 2186 150TURBID NIL NIL NIL

77.0213

2400 ^25.3534 / 05. T 1.2024The Kunj Vihar CGHS

Ltd. Plot no 19, Sec -
12, Dwarka

GREYISH 621 Q7 NIL 24025
77.0208 WITH BLACK

SEDIMENT

28.3530/ 05 11.2024 GREYISH 359 0.8 NIL 150The Anjuman CGHS
Ltd., Plot no 20, Sec -
12, Dwarka

110026
WITH BLACK
SEDIMENT

77.0210

28.3529/ 05.11.2024 GREYISH 365 0.4Classic Apartments

Bairwa Bharti CGHS
Ltd. Plot no 24, Sec -
12, Dwarka

NIL 12027 1100
WITH BLACK77,0220
SEDIMENT

28.3526/ SBEX1SH
WITH BLACK

1205.11. 2024 NIL 460The New Rajput CGHS
Ltd. Plot no 23, Sec -
12, Dwarka

2g
38577.0216

SEDIMENT

28.3549/ 06.11.2024 GREYISH 374 0.6 NIL 240The Nav Sanjivan
CGHS Ltd. Plot no 01,
Sec - 12, Dwarka

46029
WITH BLACK77.0223

EDIMENT

28.3600/ 06 11.2024Sri Hari Apartments
Plot no 06, Sec - 12,
Dwarka

30
P I T F f l U /V D ]> fo77.0228

28,3537/
77.0215

06.11 2024 GREYISH mThe Sunny Valley CGHS
Ltd. Plot no 27, Sec -
12,Dwarka

QJ NIL 4£Q11

28.3536/
77.0216

06.11. 2024 TURBIDKanaka Durga CGHS
Ltd, Plot no 26, Sec -
12, Dwarka

453 015 Nil22 1100

19
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\ -v V

Ow .nk.i
is-iyai. Gu.11,2024 UULMiU

WUH BLACK
SllMAUNl

iilW** b\Wi1i‘0 1.2 NilV*

•4
O\0 t\ ltd l'vt

. V.\ V'
OWU'ka

I » _

32 S\V*HiP Mda'.Uvd .S
! PiO*.no 0*4 s0,
• ( M\wr v>

3c MithAbtatAkfth \ GHS
j I Id. Hot no v\-\ Se.. . ] VVJ&VS}^I 31? j \\ ". te Ro^e CGm *, tvi

Hot no 0 * So. \ t
1 PA.V A*(

fUee.a AnavtmentN tPi j
KAMI I N NHt CGHH
Hot no O', See - U ,
r;\v«w
App«Unlove, riot no 2S.121'.i'• so y* - n i\\.uv> • • o.vj

\ that CGHS
Hd. Plot no • O'V S«v
11. Owatka
Gokul Apni CV'HS ltd
I'lot no MV Sec- H,

PAatla

2$.iw».
::.o::e

Ot.11.2024 -UiIjRlUbH Nil Nil Nil ISO

7 -100 ^73 iclO. Mixr*On U./024 47$ '» 0 NilBLACKISH
' 70 '7-5

‘

2S.3eo:.
77.0 / 21

24000c.ll.20i4 LURUIO 3c7 j » Nil

14QQ+23.3c13.
-- .Oils

06.1L,i024 •InoBLACKISH 407 7.0 Nil

23.3239.
::.03G4

m11.11,2024 12LllRBlO 221* NilNIL

ll.il.202i mLORBID 181 250.2 Nil....

40

41

22.222:. 11.11.2024 lURlill' M2 U* 210 iiooNil
• • 0 2 2 2

22.2227:
72.0221

il.1172024 IlJMie 613 0,2 NIL 25 -IGO

2400 +PidjMh An.ntinoi'. t'
Hot no- Sc. Sec - 11
Dvv.nKa

22 3224/42 1UM2S&4 BlACkISH 222 2_Q 2 -100+Nil
77.0221

43 22.3221/
71.022c

llxi'Stnam CGHS ltd
riot no SO So.- ’.I
0\\,\ik,x

11,11.20.2-1 LURIHP 22.43 Nil Nil Nil 12.0

22 3224/ LL.l1,2024 Refuse to wive SampleThe S*iPunta CGHS
ltdPlot no 64,See -
U.Pwatka

44

IL02.42

23.3S 2Q /

77 -0311
23 3G2P;

M.K Residency Plot no
’ 32'- *LP/lili'!
IOC Apartment Plot no
- SC See - I t , On.oak.)

HI1.2024 GREYISH GS9 1.245 Nil 210 1100

Pit found PiyHll 202446
' j P23e
22.25127
77.0303

1L11.2024 Refuse to rave SampleHentOjte Apartment
Plot no 10. Sec- 11.
PA.iika

42

2400*22J5252
77.0310

11 H 2021 1233TUPNPIP OJShahjlianhad CGHS ltd
Plot no 01, Sec - 11,
Owinko _
Dakshmyan Delhi
ElPOP CGHS lui. Plot
no 19. Soc - 0-1. t
Dwarka

240Nil45

:s st'OG / ILLULIM Pit found PlV45
77,073 /

20604/
LL021S

12.11.2024Sangh.vnnr.i
Apartments Plot no
20 Sec - 04. Pw.uk,)

QRLmtl 413SO 0.3 460Nil 1100

LlOO2S 3601/ 12J.L2024Ratn.ik.u Apartments
( fiieRatnakai CGHS
ltd IPtot no 21. Sec -
0-5. Dwarka

OLiLillii 1255.1 NIL Nil 110
7.7.0241

20
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- Panchsheel
Apartments CGHS Ltd.
Plot no 24, See - 04,
Dwarka

52 28.3539/ 12,11,2024 GREYISH 174 NIL

/
NIL m urn

ZLQ248

/
Anamlka Apartmnets
Plot no 25B, Sec - 04,
Dwarka

53 25.3555 / 12 11, 2024 GREYISH 389 2.1003 NIL 1100
77,0250

54 Anant Apartments Plot
no 25A, Sec - 04,
Dwarka

28,5984 /
77,0458

12.11.2024

PIT P O OMb DRV

£5 Antriksh Apartments
(DDA Employees CGHS
Ltd.)Plot rio 26, Sec -
04, Dwarka

28.3603 /
77,0252

12.11,2024 TURBID Z5 2100m NIL

56 New Jyoti CGHS Ltd
Plot no 27, Sec - 04,
Dwarka

28.3600/
77,0252

12.11.2024 460GREYISH 150341 QT NIL

57 Ispatika Apartment
Plot no 29, Sec - 04,
Dwarka

28.3605/
77.0252

12.11.2024 460TURBID 23408 0.1 NIL

240058 Bank Apartment
The Bank Niwas CGHS
Ltd. Plot no 22,Sec -
04,Dwarka

28.3559/ TURBID 319 <LQ 2400NIL
77.0244

28 586210/
77.059876

Vinayak CGHS Ltd. Plot
no 36, Sec - 10,
Dwarka

59 13 11.2024 BLACKISH £36 05 210NIL 1100

2400*1'28.584161/Rohit Apartment Plot
no 30, Sec - 10,
Dwarka

13 11.2024 GREYISH 3239 03 110060 NIL
77,056161

2400 t* 2400f28.585348/ 13.11.2024 464 60Diesel Shed CGHS Ltd.
Plot no 26, Sec - 10,
Dwarka

MIL61
77.055937

28.584601/ BLACKISH13.11.2024 788 0-4 NIL 460 1100Prabhavi Apartment

Plot no 29B, Sec - 10,
Dwarka

62
77.055949

Pit found Dry28.584478/ 13.11.2024Cosmos CGHS Ltd. Plot
no 28, Sec - 10,
Dwarka

63
77.054810

BROWNISH 799 NIL28.585412/ NIL13.11. 2024 NIL 460Apna Villa Apartments

CGHS Ltd. Plot no 23,

Sec - 10, Dwarka

64
77.055131

Pit Found Dry28.585958/ 13.11.2024Mass Apartments

CGHS Ltd. Plot no 24,
Sec - 10, Dwarka

£5
77.055594

2400T 24001BLACKISH 2Q28.586601/ 40813.11.2024 NILNuovo Engineer India
CGHS Ltd. Plot no 25,
Sec - 10,Dwarka

6£
77,055461

BLACKISH 637 NIL NIL NIL28.586171/ 24013.11.2024Divya CGHS Ltd. Plot
no 21, Sec - 10,
Dwarka

67
77.053705

New Adarsh
Apartmnets Plot no
22, Sec - 10, Dwarka

68 P I T F O U W D £> R v
77.053634

28.588337/ 13 11.2024Fakhruddin Memorial
CGHS Ltd , Plot No -
18, Sec - 10,Dwarka

62 P I T f o O N D b R V77.055413

21
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TTO Baroda House NRGE
CGHS Ltd. Plot no -

40A, Sec - 10, Dwarka

2S,^87 SO 1/ 13.11 /024 Reluse to mo somoles
77.059463

The Elephanta Heights
CGHS Ltd. Plot no 41,
Sec - 10, Dwarka

71 28.5S7865/ 13 11 2024
77,059111 p i T F0 U N D D R y '

460Niti CGHS Ltd,

(Saksham Apartments)
Plot no 40B, Sec - 10,

Dwarka

NILNIL72 28.586780/ 13.11.2024
77,059560

NIL307TURBID

! 73 The Great Lyallpur
CGHS Ltd (Sanskrit!
Apartmnets) Plot no
35, Sec - 10, Dwarka
Phase - 1

28.586023/ 13 11.2024
77,059852 p i T F O U N D p

The Eligible CGHS Ltd.
Plot no 38, Sec - 10,
Dwarka

74 28.586260/ 13.11.2024
p ir FOUND PR Y77 060755

1

Prodhyogiki CGHS Ltd
Plot no 11, Sec - 03,
Dwarka

7S 28.3616/ 14 11 2024
P I T Fovvb D R Y77 ,0224

2400*150National CGHS Ltd.
Plot no 04, Sec - 03,
Dwarka

28.3612/ 14,11.2024
77.0226

543 0.4 NIL76 GREYISH

28.3613/The Vishrantika CGHS
Ltd. Plot no 5A, Sec -
03, Dwarka

14 11,202477
PIT PoUA/ b DRY77.0224

75 110028.3616/ 0 114.11.2024 GREYH ISH 329 NILThe Nava Kairali CGHs

Ltd. Plot no 10, Sec -
03, Dwarka

78
77.0224

28.3618/ 875TURBID 460NIL NILWelcome Group CGHS
Ltd. Plot no 06, Sec -
03, Dwarka

79
77.0227

28.3618/ 14.11,2024 TURBID 514Air India Apartments

Plot no 09, Sec - 03,
Dwarka

NIL M L NJi80 210
77.0227

28.3616/
77.0226

2400 -f14,11 2024 TURBipBatukji CGHs Ltd. Plot
no 5B, Sec - 03,
Dwarka

418 12 NIL81 24004

28 3621/ 14,11,2024Gauri Ganesh
Apartments CGHS Ltd.
Plot no 08, Sec - 03,
Dwarka

82

P I T F O U N D D R Y77.0228

28.3526/ 18.11.2024The Seth Vihar CGHS
Ltd. Plot no -04, Sec -
18A, Dwarka

HAZY S5Q83 NIL NIL NIL 150
77,0200

28 3529/Majestic Apartments

(Chinar CGHS Ltd.),
Plot no - 03, Sec -
18A, Dwarka

18.11.202484 TURBID 282 NIL NIL 23 240
77.0202

£5 Samrat Ashoka Plot no
06 , Sec - 18A, Dwarka

28 3523/ 18 11 2024 HAZY 2400*4904 S Nil 2400 4-
77.0202
28 3520/86 Dharam CGHS Ltd, Plot

no - 18, Sec- 18A,
Dwarka

18 11 2024 2400*TURBID 2 2400 4’
77 0205

87 Belur Geights Plot n o
01, Sec - 18A, Dwarka

28.3530/
77 0206

18 1 1 2024 NOT rucesieLf CAR PAR.* O V £ H RW «
C H

22
853



I Bharat Apartments
Plot no 08, Sec - 18A,
Dwarka

88 28.3Slfi /
77.0155

19.11.207 /1 TURBID m NIL ML 210NIL

‘ Karuna Vihar, Plot no
•09, Sec - 18A , Dwarka

89 28.3514 / 24J0+19.11 2024 24PQrnNILBLACKISH 481 8
77 0156

90 Hare Krishna Valley
Plot no 10, Sec - 18A,
Dwarka

240Q
28.3513/ 2400+19.11.2024 6 NIL278TURBID
77.0159

Janak Residency Plot
no 12
Sec - 18A,Dwarka
(Borewell )

91
2400 t 7400 +28.3517/ 19 11 2024 NIL562 4TURBID

77 0159

92 Janak Residency Plot
no 12
Sec - 18A,Dwarka
( RWH Pit )

2400 + 2400 3 '28.3517 / 19 11.2024 MiGREYISH 472 4
77.0159

2400+
93 The Manokamna CGHS

Ltd. Plot no - 16, Sec -
18A, Dwarka

2400+28.3514 / 19.11.2024 BLACKISH 12 NIL480
77.0209

Engineers Apartments
(Consulting Engineers
CGHS) Plot no 11, Sec
- 18A, Dwarka

94 28.3518 /

T o G j i V f S f l d PL C77.0157

95 28.3557 /Kesarwani CGHS Ltd.
Plot no 04, Sec - 05,
Dwarka

20.11.2024 460Mi MiBLACKISH 508 ML
77 0309

Hind Apartmnets Plot
no - 12, Sec - 05,
Dwarka

28.3604/96 20.11.2024 BLACKISH 278 460NIL Mi NIL
77.0329

28.3536/Badhwar Apartments
Plot no 03, Sec - 06,
Dwarka

20.11. 2024 BLACKISH 394 Mi2Z Mi Mi 1100
77.0335

28.3529/ 20.1 1 2024 TURBIDGrah Mantralaya
Employees CGHS Ltd.

Plot no 28, Sec - 09,
Dwarka

370 9 NIL 24 QO -as 2400+
77 0114

28.3555/Himachal Apartments
Plot no 21, Sec - 05,
Dwarka

20.11.202499

P I T f o y V D D R V77.0308

28.3606/ 20.11.2024JDM Apartments Jai

Diba Maa CGHS Ltd.
Plot no 11, Sec -05,
Dwarka

100
77.0327

F O U N O D R yP I T

28.3553 / 20.11.2024Vwekanand
Apartments CGHS Ltd.
Plot no - 02, Sec -
0S8, Dwarka

101
77.0306 P I T pQ [) N D o p y

28 3551/Shri Ganinath CGHS
Ltd Plot no 01, Sec -
05, Dwarka

102 20 11, 2024 R W H N a j F U N C T I O N A L.77.0304

&
BACT. ACWA
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DELHI JAL BOARD

( GOVT. OF N.C.T. DELHI )

QUALITY CONTROL LABORATORY,
WATER TREATMENT PLANT NANGLOI DELHI-110041

• n
*T cnpn r »n

Date:-03.12.2024

ANALYSIS REPORT

Date of Clarity

Sampling

TDS ! Ammon | R/CI2 ; Fecal > Total

Colifor Colifor
S.No. Sampling Location Latitude

Longitude ia
I

m m
I .

The Young Aheria \
CGHS Ltd. Plot no 02,
Sec - 07,Dwarka

I Harsukh CGHS Ltd. 28.3536/
Plot no 04,Sec - 07, 77.0418

Dwarka

Satisar Apartments 28.3527/
CGHS Ltd. Plot no 06, 77.0413

Sec - 07,Dwarka

j The Residency St. ; 28.3524/
i Ann's CGHS Ltd. Plot 1 77.0409

no - 8A, Sec - 07,
Dwarka

t »
2400' 2400'Nil21.11.2024 Blackish28.3538/

77.0425

717 8.01,

I f
2. 1100Nil 150Turbid 3795 i 0.421.11.2024

2400' 2400-Nil3 . Blackish 1703 4.021.11.2024

I1

Nil21,11.2024 Blackish 2400' 2400-
4 . 900 5.0

Khattar CGHS Ltd. Plot 28.3532/
77.0415

21.11.2024 Blackish Nil 93 460879 0.25 .

No. 8C, Sec- 07,
Dwarka,Delhi-75

Dwarka CGHS Ltd.
Plot no 21, Sec - 07,
Dwarka

28.3500/
77.0409

: Nil21.11.2024 Turbid 923 0.2 43 2106 .

.
:

L .11I
28.3532/
77.04.15

RWH Pit found DryKamal Vihar CGHS

Ltd, Plot no-05 Sec-
21.11.20247 -

7,Dwarka

Shri Sanmati CGHS 28.3438/ 22.11.2024 Blackish

Ltd. Plot no 01, Sec - 77.0229

! 19B, Dwarka

i , Nil487 0 , 2 43 2408.

i

L.—
9. The Gulshan-E-Iqbal 28.3435/ 22.11.2024 Blackish

CGHS Ltd,Plot no 03, 77.0229

Sec - 19B, Dwarka

10. Golf Green Apartment 28.3436/ 22.11.2024 Blackish

(Roopvilla CGHS Ltd) 77,0230

Plot no 02, Sec - 19B,
Dwarka

Nil Nil445 Nil 150

l

I

J1
523 16 Nil 2400’ 2400-

i

1

f

28.3435/ 22,11.2024

77.0233
11 Nishat Apartments

Plot No -05,Sec -
19B, Dwarka

3 2. Arvind Apartments

Plot no 9, Sec - 19B,
Dwarka

Kohinoor Residency 28.3417/
Plot no 13, Sec - 19B, | 77.0244
Dwarka

Blackish Nil819 4 0 2400' 2400'

I

22.11.2024 Greyish
f

28.3424/
77.0242

N i l260 Nil Nil 290i

Greyish13. Nil326 Nil Nil 24022,11.2024

1 I

24
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28 ,3427/ 22,11,2024

77.0228
lords Words CGHS

ltd.Plot no 07, Sec -
190, Dwarka
The Saptaparnl CGHS 28.3434/ 22.11.2024 RWH Pit found Dry 8< Borewell blocked by sand

77.0234

RWH Pit not accessible due to Malba over RWH Chamber

Ltd., Plot no 04, Sec -
19B,Dwarka
Bhagwati CGHS Ltd.
Plot no 08, Sec - 19B,

i

22.11.2024 Refuse to give sample.28.3423/
77.0232

Dwarka 1r2400' 2400 *Brownish28°35’47'V
77*’4'9"

29.11.2024The Delhi Transporter

(Joy Apartments)

CGHS Ltd.,Plot No-2.
Sec-2, Ph-1, Dwarka.
New Delhi-75

iI
‘ 28°35'44'7 29.11.2024 2400 *2400*l BlackishThe Bhagwan Shree

Gomeshwar Ji (Anmol 7V 4'12"

Apartment) CGHS

Ltd.,Plot No-3A, Sec-
2. Dwarka,Ph-1.New i

Delhi-75

Ashadeep CGHS Ltd. 28'35'44'V 29.11.2024

Plot No-3B, Sec-2,
Dwarka New Delhi-75

2400’ 2400! Blackish)

77°4'13".
I I

28'35'45’V 29.11.2024Mandakini CGHS

Ltd., , Plot No-3C, Sec- j 77<,4'14''
2 Dwarka,Ph-1. New

Turbid.0. 2400* 2400*

Delhi-75

21. Mahalaxmi
Apartments,Plot No- | 77°4'17"
4. Sec-2. Dwarka, New

. Delhi-75

28°35'50"/ i 29.11.2024 Turbid 2400* 2400'

.
22. NPSC Society,Plot No- 28‘35’51'V

5,Sec-2, Dwarka, New | 77“4’14"
Delhi-75

29.11.2024 Greyish

The S.B Youth CHGS

Ltd.Plot No-6B, Sec-2.
Dwarka,New Delhi-75

28°35'52"/
77“4'10"

29.11.2024 Turbid

24. Pragya CGHS Ltd Plot
No-18, Sec-02 Dwarka 77°4'2''
New Delhi-75

28°35'48"/ I 29.11.2024 Greyish

!
-1.O.,

Bactcrio Chemist
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List of Co-operative Group Housing Societies for imposing Environmental Compensation

F-ColiformSector TPS Ammonical NitrogenS.No. Name of Society

DJB
September

2024-
December

2024

DJB
DJB September
2024-December

2024

September
2024-

December 2024

DPCC Pre-Monsoon DPCC Pre-Monsoon DPCC Pre-Monsoon

The Young Aheria CGHS Ltd ,

Plot No.02, Sec.07, Dwarka,
New Delhi

7 203 717 900 2400 V07 8I

New Ashiana Apartment,
Plot No IQ. Sec 06, Dwarka. New Delhi

292 10000 2100 1 95 0414462

Krishna Apartment,
Plot No .13, Sec 9, Dwarka,

New Ddhi-75
566 335 30000 1 73150 0393

Amba CGHS Ltd ,

Plot No 05, Sec 10,

MB, New Delhi-110075
Pit was Found Dry 249 Pit was Found Dry Fit was Hound Dry43 NIL104

H M M Employees
CGHS Ltd .Plot No 06,

Sec 10. Dwarka New Delhi-75
311 227 6000 35 I 83 NIL105

Chandanwari CGHS Ltd ,

Plot No 08, Sec 10, Dwarka,
New Delhi-75

Pit was Found Dry 236 Pit was Found Dry 20 Pit was Found Dry10 NIL6

Shiv Shakti CGHS Ltd ,

Plot No 10, Sec 10, Dwarka,
New Delhi-75

Pit was Found Dry Pit was Found Dry205 Pit was Found Dry 35 NIL107

Chitrakoot Dham Plot No 02,

Sec 19. Dwarka, New Delhi-75
Mohinder Apartments,

19 519 70000 210427 0 57 7S

The Kunj Vihar CGHS Ltd ,

Plot NO 19, Sec 12, Dwarka,

New Delhi-75
12 307 591 4000 240 3 07 79

Belur Heights, Plot No 01.
Sec ISA Dwarka. New Delhi-75 Iborewdl )

460 NT 5284 703 90018A10

Belur Heights, Plot No 01.

Sec ISA. Dwatka. New Delhi-7$ (pit)
2400 NT18A 284 1 142 900 710A

Dharam CGHS Ltd ,

Plot No 18, Sec 18A, Dwarka,

New Delhi-75
!700C 2400 I 9|566 552 9ISAII

Bank Apartment,

The Bank Niwas CHGS1 Ltd ,

Plot No 22, Sec-4, Dwarka,

New Delhi-75

228 319 900 2400 N r412 6

Jai Mata Kalyani Apartments,

Plot No-31, Sec-4, Dwarka,

New Delhi-78
2574 289 2100 43 0 7813 ni!

Saheta CGHS Ltd ,

Plot No 30, Sec-4, Dwarka,

New Ddhi-78
I?314 4 338 3300 43 I 03 0 0 1

1 'ruled Apartment Plot No 34
- Dwarka . New Ddht-78

15 i 87 142 900 234

.Aish\ arayam ECU CGHS Ltd
Plot No 17, Sec-4, Dwarka,

New Delhi -78
Pit was Found Dry 29016 4 Pit was Found Dry Pit sv.is Found Dr-35 0 2

PiT V\ As I < if kFD

Sanghamitra Apanments
Plot No-20 Sec-4 , Dwarka

New Ddhi-78
r PIT WAS LOCKED—- - . 43s4 PIT W AS LOCKED 4o0 0 8

1

26
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Ratnakar Apartments
(The Ratnakar CGHS Ltd )
Plot No 21, Sec-4, Dwarka,

New Delhi-78

1200222 359 210 NT NIL418

Panchsheel Apartments CGHS Ltd ,

Plot No 24, Sec-4, Dwarka,
New Delhi-75

172 1300 150 0 6 NIL4 37419

Anamika Apartments,
Plot No-25B, Sec-4, Dwarka,

New Delhi-75
266 389 400 210 0 55 05420

Patel CGHS Ltd ,

Umiya Saoan, Plot No 4,

Scc-4, Dwarka, New Delhi-78
4 128 497 200 210 1 39 221

Aakriti Apartments (Civil Supplies CGHS Ltd )

Plot No 6, Sec-4, Dwarka,

New Delhi-78
Pit was Found Dry Pit was Found DryPit was Found Dry4 448 93 1 822

Din Apartments, Plot No 7,
Sec-4, Dwarka, New Delhi-78

Pit was Found Dr} 774 Pit was Found Dry 15 Pit was Found Dry NIL423

South Delhi Apartments,
Plot No-8, Sec-4 , Dwarka

New Delhi-78
582 158 150000 11 NT NIL24 4

l£S Apartments CGHS Ltd .
Plot N 9, Sec-4, Dwarka,

New Delhi-78
702 226 260000 210 1 044 0.725

Pushpanjali Apartment,
Plot No 10, Sec-4, Dwarka,

New Delhi-7S
225 870 900 23 NT 0 2426

Antriksh Apartments (DDA Employees CGHS Ltd),
Plot No 26, Sec-4 Dwarka,

New Delhi-78
278 301 40004 75 NT27 NIL

New Jyoti CGHS Ltd ,

Plot No 27.Sec-4, Dwarka,

New Delhi-78
34128 284 1100 150 0 034 0 1

Vrindavan Apartments
Plot No- 1 , Sec-6, Dwarka,

New Delhi-75
Pit was sealed 173 Pit was sealed 350 Pit was sealed29 6 NIL

Guru Apartments,
Plot No-2, Sec-6,

Dwarka. New l)elhi-75
288 2* 10A2556 460 0.36 NIL30

The Shivlok CGHS Ltd ,

Plot No~6. Sec-6, Dwarka,
New Del hi-75

118 Pit was Found DryPit was Found Dry 290 Pit was Found Diy NIL631

Engineers Apartments (Consulting Engineers CGHS),

Plot No-11.Sec- ISA,

Dwarka, New Delhi-78
Pit was found dry Pit was found dry482 93 Pit was found dry32 ISA 0 0 1

Anusandhan CGHS Ltd ,

Plot No-, Sec-6, Dwarka,
New Delhi-75

586 190 17* 10A3 160 5 6633 NILo

Grab Mantralaya Employees CGHS Ltd
Plot No-28, Sec-6, Dwarka,

New' Delhi-75
Pit was Found Dry34 370 Pit was Found Dry 2400 Pit was Found Dry6 9

Param Puneei CGHS Ltd
Plot No-27 Sec-0 Dwaika.

New Delhi -75
The Residency,

St Ann s CGHS Ltd
Plot N0-8.A.Sec--7, Dwarka

Nov. Delhi 75
Evergreen C GHS , Plot No-9.

$ec-7 Pau4-Li. New D< 75

204 94 4 43* 10A235 l 0135 NIL11

Pit was Found Diy36 900 Pit was Found Dry Pit was Found Dry2400 4

-r
37 Pu vsas Found Di v 256 i*it iva-t Found Dry Pit was Found Di\ ML
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Sri Agarsain Apartment CGHS Ltd ,
Plot No-10, Sec-7, Dwarka,

New Delhi-75
269Pit was Found Dry Pit was Found Dry 460 Pit was Found Dry7 0 538

Sargodha Apartments,
Plot No-13, Sec-7, Dwarka,

New Delhi-75
591 80*10A2 1 04655 1100 4739

Dwarka CGHS Ltd ,
Plot No 21 Sec-7, Dwarka,

New Delhi-75
Pit was Found Dry Pit was Found Dry Pit was Found Dry9237 43 0 240

The Shree Radha Krishna CGHS Ltd
Plot No-23, Sec-7, Dwarka,

New Delhi-75
Pit was Found Dry 242 Pit was Found Dry Pit was Found Dry150 1 2741

Mount Everest CGHS Ltd ,
Plot No. 17, Sec-9, Dwarka,

New Delhi-77 (p: no 1 )

9 Pit was found dry 1674 Pit was found dry Pit was found dry42 460 25

Mount Everest CGHS Ltd ,

Plot No 17, Sec-9, Dwarka,

New Delhi-77 (gjj no 2)

9 191742A 2400 12

Gayatri CGHS Ltd , Plot No-9,

Sec- 9 Dwarka. New Dclhi-78
140 263 7*10A2 15 NT9 NIL43

Gayatri CGHS Ltd , Plot No-9,

Sec- 9 Dwarka, New Delhi-78 (SUBMERSIBLE )
5265 20 NIL943A

Shree Radha CGHS Ltd ,

Plot No-3, Sec-9, Dwarka,
New Dclhi-77

Pit was Found DA 174 Pit was Found Dry' 23 Pit was Found Dry NIL44 9

K K CGHS. Bhrigu CGHS Ltd
Plot No-4, Sec- 9 Dwarka,

New Delhi-77
250 222 34* I 0A2 3545 9 161 NIL

Royal Residency CGHS Lid ,
Sec-9 Dw.iika New Dclht-77 199 11* I0A39 21646 I I 3 6 NIL

Rohit Apanment, Plot No 30,
Sec-10. Dwarka. New Delhi-75

47 10 274 3239 900 I 100 2 2 08

Diesel Shed CGHS Ltd ,

Plot No-26, Sec-10, Dwarka,
New Delhi-75

10 234 464 300 240048 1 34 6

Prabhavi Apartment, Plot No
29B , Sec-10, Dwarka,

New DcIhi-75
10 788 17000488 460 0 6549 04

Nuovo Engineer India CGHS Ltd ,

Plot No-25, Sec-10,Dwarka,
New Delhi-75

365 408 3000010 2400 061 2050

Baroda House NRGE CGHS Ltd ,

. Plot No-40,A Sec-10, Dwarka,

New Delhi-75
PIT FOUND DR'» 737 PIT FOUND DRY 2400 PIT FOUND DRY51 10 14

Vinayak CGHS Ltd
Plot No-36, Sec-10. Dwarka,

New DelhM6
536 230010 297 210 2 0 1 0552

Godrej CGHS Lid ,

Plot No-14 . Sec-10, Dwarka,

New Delhi-75
110310 2*10A210 23 04553 NIL

Shahjahanabad CGHS .
Plot No- 1 , Sect-11, Dwarka,

New Dtlhi-?5
II 525 1400054 1233 2J0 1 06 0 3

Heritage Apartments,

Ploi No -10. Secior 1 I
Dwarka New Dehli -75

*55 088 I 1 280 75I 100000 845 I

Rama Apartments
(Dr RMLH & NHE CGHS),

Plot No- 2 Sec-1 1, Dwarka,

New Delhi-75

’ I56 P’. l u .-i.s found D Pi! was Found Dr, Pi: was Found Drv NIL
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Appu Enclave,Plot No-3D,
Sec-11.Dwarka. Delhi-75

8000 75 NT11 297 381 0.357

MK Residency,Plot No-8B,
See-11. Dwarka.New Delhi-75

600000 210689 3 07 l 21 1 41758
f

Raman Vihar CGHS Ltd,
Plot No-5A, Sec-11,Dwarka,

New Delhi-75
Pit was Found DryPit was Found Dry 345 210 Pit was Found Dry 1 5II59

Gokul Apni CGHS Ltd,
Plot No-5B, Sec-11,Dwarka,

New Delhi-75
II 33000 3 59 0 2226 613 7560

Pragati Apartments,
Plot No-5C, Sec-11,Dwarka,

New Delhi-75
267 529 2200 2400 1 99 8II61

The Sri Durga,CGHS Ltd,
Plot No-6A, Sec-11, Dwarka,

New Delhi-75
Pit was Found Dry Pit was Found Dry 0 02II Pit was Found Dry 380 2362

The New Arohi CGHS Ltd
Plot No- 13, Sec-12,Dwarka,

New Delhi-78
Pit was found diy Pit was found dry Pit was found dry63 12 377 240

Abhiyan CGHS Ltd,,
Plot No-15, Sec-12,Dwarka,

New Delhi-78
254 373 600012 23 301 0 364

The New Rajput CGHS Ltd ,

Plot No-23, Sec-12,Dwarka,
New Delhi*78

385 2000249 460 0 S4 1065 12

The Nav Sanjivan CGHS Lid ,

Plot No- 1, Sec-12, Dwarka,
Dclhi-78

299 37466 12 7000 240 NT 06

Classic Apartments,
Bairwa Bharti CGHS Ltd

Plot No-24,Sec- 12,Dwaika,
New Delhi-78

372 365 1400 I 4967 12 120 04

The Sunny Valley CGHS Ltd .
Plot No-27,Sec- 12, Dwarka,

Delhi-78
68 12 274 379 1700 460 1 76 08

The Anjuman CGHS Ltd,
Plot No-20, Sec-12, Dwarka,

New Delhi-78
12 307 359 12000 15069 I 23 08

Kanaka Durga CGHS Ltd ,

PI01 No-26, Sec-12,Dwarka,
New Ddhi-78

12 706 453 22000 1100 I 0570 09

Vimal CGHS, Plot No-3, Sec-12,
Dwarka.New Delhi-78

12 370 23000 2400402 7 26 1 571

National CGHS Ltd
Plot No-4, Sec-3, Dwarka,

New Delhi-75
Pit was Found Dry 543 Pit was Found Dry 150 Pit was Found Drv72 3 04

The Nava Kairali CGHS Ltd ,

Ploi No-10, Sec-3 Dwarka,

New Delhi-78
73 3 347 329 23COO 75 NT 0 I

Majestic Apartments (Chinar CGHS Ltd ),

Plot No-3, Sec-ISA, Dwarka,
New Delhi-78

74 !8A 223 2S2 7000 23 NT NIL

Samiat Ashoka, Plot No-6,

Sf NA. Dwarkw New Delhi
37175 ISA 4904 9000 2400 2 SI ML

Raima Vihar.Plot No-9
Sec-18 A, Dwarka,

New Delhi-78
76 18 A 417 481 27000 2400 0 48 X

Hare Krishna Valley,

Plot Mi'0- 10, Sec- 18 A,Dwarka,
Neiv Delln-73

Janak Residency Plot No- 12
Sec ivv.Dwarka. New Ddhi*7S

77 I8A Pit was found dn, Pit was found dry27S P’t wa*!bt:n»: itn2400

78 *ISA 172 1703 NT240:)
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Janak Residency , Plot No-12,
Sec-18A, Dwarka, New Delhi-78 (BOREWELL)

22 562 240078A 2400

The Manokamna CGHS Ltd ,

Plot No-16, Sec-18A, Dwarka,
DcIhi-78

\
no one allowed to be entered into

the society
no one allowed to be entered

into the society
no one allowed to be entered

into the society
18A 240048079 12

Batukji CGHS Ltd ,
Plot No-5B, Sec-3, Dwarka,

New Ddhi-78
379 11000 2400 NIL3 418 09180

JaypeeCGHS Ltd ,

Plot No-2, Sec-22, Dwarka,
New Delhi-77

664 734 90000 2400 I 8622 1581

Nav Sansad Vihar CGHS Ltd ,

Plot No-4, Sec-22,Dwarka,
New Delhi

Pit was found dry' Pit was found dry Pit was found dry22 2754 240 0 282

DGCS CGHS Ltd ,

Plot No-6, Sec-22, Dwarka,
New Delhi-77

Pit was found dry Pit was found dry 240 Pit was found dry 0322 34183

Aero View Weights,
Plot No-3B, Sec-22, Dwarka.

New Delhi-78
2284 192 2068 800 240 1 38 0 5

New Millaneum Apartments,
( Rao CGHS Ltd ) Plot No-2,

Se<-23. Dwarka.New Delhi-75
23 352 230685 26000 240 0 76 4

IFC1 CGHS Ltd Plot No-4

Sec-23, Dwarka,
New Delhi-75

23 PIT FOUND DRY 628 PIT FOUND DRY PIT FOUND DRY86 460 0 8

Vishwas Nagar EPP CGHS Ltd
Plot No-64, Sec-23. Dwarka.

New Delhi-77
PIT FOUND DRY87 23 465 PIT FOUND DRY 2400 PIT FOUND DRY 15

Shubham Apartments (NPCC)CGHS Lid
Plot No-13, Sec-22, Dwaika

New Delhi-77
Pit was found dry Pit was found dry22 624 Pit was found dry88 150 04

Delhi Apartments CGHS Ltd .
Plot No-15C, Sec-22, Dwarka,

New Delhi
Pit was found dry'22 Pit was found dry 806 2400 Pit was found dry 2389

Bank Vihar Apartments.
Plot No-16, Sec-22, Dwarka,

Delhi-77
Pit was found dry90 22 Pit was found dry 2400 Pit was found dry441 18

Shri Sanmati CGHS Ltd
Plot No- 1, Sec-!9B, Dwaika.

New Delhi-75
I 9B 407 487 17000 43 0 6891 0 2

Sheetal Vihar CGHS Ltd
Plot No-10, Sec-23, Dwarka,

New Delhi-77
Pit was found dry Pit was found dry23. 1187 75 Pit was found dry 0 192

Manisha Towers Plot No-7B.
Sec-23, Dw.itk.i Delhi-77

Pii was found dry23 286 Pit was found dry93 460 Pit was found dry 5

Chopra Apartments, Plot No-8
Sec-23, Dwaika, Delhi-77 Pit was found dry23 468 Pit was found dry Pit was found drv94 2400 II

Dwarka Dhani Apartments
Mahajan Shree CHGS Lid

Plot No-13. Sec-23 . Dwarka.
New Delhi-

Pit was found dry95 23 774 Pit was found dry 1100 Pit was found dry 9

Apartments, Plot
VC - I 9B Dwarka New Delhi ^Bhagwati CGHS Ltd , Plot N« »-s
Sec- i 9B Dw.irk .1 New Delhi ?j?
Prag\ a CGHS L :d t M

Sec- 2 New Dell

96 !9B 625 819 24000 2^00 NT 4

97 Pil was Found dry!90 Pit vvas Fcund dr>1021 J 100 Pit was Found dr\ 7

98 Address not found 2o8 Address nor found Address no: found 0 2
-J L.*
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The Delhi Transporter
(Joy Apartments) CGHS Ltd ,

Plot No-2, Sec-2, Ph-I, Dwarka,
New Delhi-75

2 645 87499 28000 2400 5 2 12

(
The Bhagwan Shree Gomeshwar Ji
(Anmol Apartment) CGHS Lid ,
Plot No-3A, Sec-2, Dwarka, Ph-1,

New Delhi-75

2100 207 305 8000 2400 0 73 2

Ashadeep CGHS Ltd
(Ashadeep Apartments),

Plot No-3B, Sec-2, Dwarka,

New Delhi-75

2 169101 780 1100 2400 2 13 10

Mandakini CGHS Ltd ,

(Mandakini Apartments),
Plot No-3C, Sec-2, Dwarka, Ph-1,

New Delhi-75

102 2 290 922 11000 2400 0 92 6

Mahabhadrakali CGHS ,

Plot No-6. Sec-13. Dwarka, New Delhi-75
13103 321 367 23000 2400 2 C7 3 5

White Rose CGHS Ltd ,

Plot No-7, Sec-13, Dwarka.
New Delhi

13104 370 497 34000 460 3 34 7

Swanjp Sadan CGHS Ltd ,

Plot No-4, Sec-13, Dwarka,

New Delhi
105 13 258 478 12000 2400 I 64 5

Mahalaxmi Apartments,
Plot No-4, Sec-2, Dwarka

New Delhi-75
106 2 226 668 9000 2400 1 8 II

The SB Youth CHGS Ltd
Plot No-6B, Sec-2, Dwarka. New Delhi-75

107 2 342 306 14000 23 NT 04

Daffodils Apartments,
Plot No-36, Sec-6, Dwarka

New Delhi-75
Pit was Found Dry' 89108 6 Pit was Found Dry 120 Pit was Found Dry NIL

Shree Balaji CGHS,
Plot No-37, Sec-6, Dwarka,

New Delhi-75
Pit was Found Dry 100109 6 Pit was Found Dry 240 Pit was Found Dry NIL

Ispatika Apartment,
Plot No 29, Sec-4, Dwarka,

New Delhi-75
1)0 4 244 408 800 23 0 06 0 1

Harsukh CGHS Ltd,

Plot No-4, Sec-7, Dwarka,
New Delhi-75

Pit Was found DryI I I 7 3795 Pit Was found Drv 150 Pit Was found Dry 04

Khattar CGHS Ltd ,

Plot No-8C, Sec-7, Dwarka,

New Delhi-75
112 7 310 879 2600 93 0 84 0 2

Satisar Apartments CGHS Lid
Plot No -6, Sec-7, Dwarka,

New Delhi-75
113 7 152 1703 500 2400 0 77 4

Siddhanha Kunj CGHS Lid .
Plot No- 17, Sec-07, Dwarka

New Delhi-75 3737 369 40*10'3114 210 2.41 2.2

R.D Apartment, Plot No-20,
Sec-6. Dwarka, New Delhi-75

6115 262 164 6* I 0 A 2 l t < )0 0 22 NIL
Sun View Apartment,

Plot No 10B, Sec-9, Dwarka,

New Delhi-77

RWH svsiem not

working
RWH '.vstem not

working
RWH system not

working
116 9 Pit was found drv Pit was lbunu drv Pii was found ui \

Shri Ganinath CGHS Ltd
Ploi - 1 , Sec-5, Dwarka

New Delhi-75

RWH svstem not
functional

RWH svsiem no I

ftincuonal
RWH system not

functional
5117 Pil was Found Dry Pit was Found Di \ Pit was Found Dry

Tiie Saptapami CGHS Ltd ,

Plot No-4. Sec-19B. Dwarka
New Delhi-75

RWH svstem not

functional
RU H >ys;e:n not

tuncnunal
RW1 ] system not

functiona'.
10B Pil was Found drv Pil was Found drv118 Pil was Found drv
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Paved,Parking,
Balcony

connecied to

RWH pit.Pit not

accessible due to

Malba

Paved, Parking,
Balcony

connected to

RWH pit Pit not

accessible due to

Malba

Paved,Parking,
Balcony connected

to RWH pit Pit
not accessible due

to Malba

Lords CGHS Ltd Plot No 7,
Sec-19B, Dwarka,New Delhi-75

19B Pit was Found dry Pit was Found dry Pit was Found dry119

Dakshinayan Delhi EEPDP CGHS Ltd,
Plot No-19, Sec-4, Dwarka, New Delhi-78

PIT FOUND
DRY

PIT FOUNDPit was Found Dry Pit was Found Dry Pit was Found Dry4120 PIT FOUND DRYDRY
Anant Apartment,

Plot No 25A, Sec-4,Dwarka,
New Delhi-75

PIT FOUND
DRY

PIT FOUND
DRY

4 492 14000121 I 15 PIT FOUND DRY

JDM Apartments,
Jai Diba Maa CGHS Ltd ,

Plot No-11, Sec-05, Dwarka,
New Delhi-75

PIT FOUND PIT FOUND5 PIT FOUND DRY PIT FOUND DRY122 PIT FOUND DRY PIT FOUND DRYDRY DRY

Vivekanand Apartments CGHS Ltd ,
Plot No-2, Sec-5,Dwarka,

New Delhi-75

PIT FOUND PIT FOUND5 Pit was Found Dry Pit was Found Dry Pit was Found Dry123 PIT FOUND DRYDRY DRY

Cosmos CGHS Ltd , Plot No 28,
Sec-10,Dwarka,New Delhi-75

PIT FOUND PIT FOUND10 PIT FOUND DRY PIT FOUND DRY124 PIT FOUND DRY PIT FOUND DRYDRY DRY
Mass Apartments CGHS Ltd
Plot No-24, Sec-10,Dwarka

New Delhi-75

PIT FOUND PIT FOUND10 276125 2600 2 66 PIT FOUND DRYDRY DRY

New Adarsh Apartments,
Plot No-22, Sec-10. Dwarka.

New Delhi-75

PIT FOUND PIT FOUND10 PIT FOUND DRY PIT FOUND DRY126 PIT FOUND DRY PIT FOUND DRYDRY DRY

Fakhaiddin Memorial CGHS Ltd .
Plot No- 18, Sec- 10, Dwarka,

New Delhi-75

PIT FOUND PIT FOUND10 PIT FOUND DRY127 PIT FOUND DRY PIT FOUND DRY PIT FOUND DRYDRY DRY

The Elephanta Head CGHS Ltd,
Plot No-41, Sec-10,Dwarka.Ph-I,

New Delhi-75

PIT FOUND PIT FOUND302128 10 3300 I 7 PIT FOUND DRYDRY DRY

The Great Lyallpur CGHS Ltd ,
Plot No-35, Sec-10,

Dwarka Ph-I New Delhi-75

PIT FOUND PIT FOUND129 10 209 1300 2 89 PIT FOUND DRYDRY DRY

The Eligible CGHS Ltd,
Plot No-38, Sec-10, Dwarka.

New Delhi-75

PIT FOUND
DRY

PIT FOUND130 10 PIT FOUND DRY PIT FOUND DRY PIT FOUND DRY PIT FOUND DRYDRY

1DC Apartment, Plot No 8C,
Sec- 1 I Dwarka. New Delhi-75

PIT FOUND PIT FOUND131 11 525 70000 2 52 PIT FOUND DRYDRY DRY
Shivam Apartments (Vikram Nagar),

Plot No-14, Sec- 12.Dwarka,
New Delhi-78

PIT FOUND PIT FOUND132 12 184 1700 2 33 PIT FOUND DRYDRY DRY

Sri Hari Apartments, Plot No-6,
Sec-12,Dwarka, Delhi-78

PIT FOUND PIT FOUNDPIT FOUND DRY133 12 PIT FOUND DRY PIT FOUND DRY PIT FOUND DRYDRY DRY
Himachal Apartments.

Plot No-21, Sec- 5, Dwarka,
New Delhi

PIT FOUND PIT FOUNDPIT FOUND DRY5 PIT FOUND DRY134
PIT FOUND DRY PIT FOUND DRYDRY DRY

Prodhvogiki CGHS Ltd ,
Ploi No-11, Sec-3, Dwarka,

New Delhi-78

PIT FOUND PIT FOUND
DRY

135 Pit was having mud3 Pit was having mud Pit was having mud PIT FOUND DRYDRY

1he Vishramika CGHS Ltd ,
Plot No~5A Sec-3.Dwarka.

New Delhi-78

PIT FOUND
DRY

PIT FOUND
DRY

136 175 2100 2 76 PIT FOUND DRY

Gann Ganesh Apartments CGHS Lid.
Plot No 8 Sec-3.Du-ark.t New Dchi-78

PIT FOUND
DRY

PIT FOUND3 306137 5000 3 08 PIT FOUND DRYDRY
Janaki CGHS Ltd Plot No-07,

Sec-22, Ph-I Dwarka,

Neu Delhi-27

PIT FOUND PIT FOUNDPit was found dry138 22 Pit was found dry Pit was found dry PIT FOUND DRYDRY DRY
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Entrepreneurs
(Chitrakoot Apartments) CGHS Ltd ,

Plot No.9, Sec-22, Dwarka,
New Delhi-77

PIT FOUND
DRY

PIT FOUND
DRY

Pit was found dry Pit was found dry22 Pit was found dry PIT FOUND DRY
139

r Philip CGHS Ltd , Plot No-3,
Sec-23, Dwarka, New Delhi-77

PIT FOUND PIT FOUNDPIT FOUND DRY PIT FOUND DRY140 23 PIT FOUND DRY PIT FOUND DRYDRY DRY
Vedanta, Plot No-6C, Sec-23,

Dwarka, New Delhi-77
PIT FOUND

DRY
PIT FOUND35223 8000 PIT FOUND DRY

141 0 95DRY
Jagran Apartments,

Plot No-17, Sec-22, Dwarka,
New DehIi-77

PIT FOUND PIT FOUNDPit was found dry Pit was found dry22 Pit was found dry142 PIT FOUND DRYDRY DRY

Veena Residency,
Plot No-5D, Sec-22, Dwarka,

New Delhi-77

PIT FOUND
DRY

PIT FOUNDPit was found dry Pit was found dry22 Pit was found dry PIT FOUND DRY
143

DRY

Kamal Vihar CGHS Ltd ,
Plot No-05, Sec-7, Dwarka,

New Delhi-75

Pit Was found Pit Was foundPit Was found Dry Pit Was found Dry7 Pit Was found Dry144
Pit Was found DryDry Dry

Park Royal Apartment,
Plot No 10A, Sec 09,
Dwarka, New Delhi

Pit was Found Dry Pit was Found Dry9 150 Pit was Found Dry145 NIL NIL

Sukh Sagar Apartments,
Plot No 12, Sec 09, Dwarka,

New Delhi-75
Pit was Found Dry Pit was Found Dry9 545 Pit was Found Drv146 NIL NIL

The Dhanphotowar CGHS Ltd ,
Plot No 17, Sec 12, Dwarka-II

New Deihi-75
147 12 302 2186 12000 NIL I 99 NIL

Sarve Satyam Apartments,
Plot No 12, Sec-4, Dwarka,

New Delhi-78
218 2366 I 7*10A2148 4 NIL NT NIL

Om Satyam Apartments,
Plot No 13, Sec-4, Dwarka,

New Delhi-78
249 322 UMU'2149 4 NIL 0 2 NIL

Om Satyam Apartments,
Plot No 13, Sec-4, Dwarka,

New Delhi-78 (SUBMERSIBLE)
7207149A 4 NIL NIL

Sanchar Vihar CGHS,

Plot No-15, Sec-4, Dwarka,
New Delhi-78

413150 147 21*10 34 NIL NT NIL

Hind Apartments, Plot No-12,

Sec-S, Dwarka, New Delhi-75
151 5 142 278 1700 NIL 1 61 NIL

Kesarwani CGHS Ltd
Plot No-4, Sec-5, Dwarka

New Delhi-75
5152 766 508 170000 NIL 1 57 NIL

Badhwar Apartments,
Plot No-3, Sec-6, Dwarka

New Delhi-75
153 Pit was Found Dry6 394 Pit was Found Dry NIL Pit was Found Dry NIL

Happy Home Apartments,
Plot No-12A Sec-7, Dwarka.

New Delhi-75
Pit was empty154 7 468 Pit was empty NIL Pit was empty NIL

Insurance Employees CGHS Ltd .

Plot- No-14, $ec-7, Dwarka,
New Delhi-75

7 Pit was Found Dry155 163 Pit was Found Dr\ Pit was Found Dr}NIL NIL
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#

Si Columbs CGHS Ltd
Plot No-15, Sec-7, Dwarka,

New Delhi-75
Pit was Found DryPit was Found Dry 136 Pit was Found Dry NIL NIL7156

Refused for sampling by
Guard and no one allowed

to be entered in the
Society

Refused for sampling by
Guard and no one allowed

to be entered in the
Society

Refused for sampling by Guard
and no one allowed to be

entered in the Society

Shruti Apartment CGHS Lid ,

Plot No 22, Sec-07, Dwarka,
New Delhi-75

217 NTL NIL7157

Royal Residency CGHS Ltd.,
Plot No-5, Sec-9 Dwarka,New Delhi-77

(SUBMERSIBLE)
NTL1416 NIL9I5S

Apna Villa Apartments CGHS Lid ,
Plot No-23, Sec-10, Dwarka,

New Delhi-75
NT799 28000 NIL NIL10 930159

Divya CGHS Ltd , Plot No-21,
Sec-10, Dwarka, New Delhi-75

50M0A2 0 3423 637 NIL NIL10160

Niti CGHS Ltd ,(Saksham Apartments),
Plot No-40 B, Sec-10, Dwarka,

New Delhi-75
NIL 2 51 NIL10 323 307 3400161

Dharam Vihar CGHS Ltd
Plot No-2, Sec-10, Dwarka,

New Delhi-75
Pit was Found DryPit was Found Dry Pit was round Dry NIL141 NIL10162

Upkari Apartments,
Plot No-9, Sec-12, Dwarka,

New Delhi-75
791 4000 NIL 0 712 244 NIL163

The Shiam CGHS Ltd ,

Plot No 5D, Sec- 11, Dwarka .
Ph-I, New Delhi-75

I I 326 2248 40000 NIL 3.33 NIL164

Ashoka Apartments,
Plot No-S, Sec- 12, Dwarka,

New Delhi-78
362 671 NIL TRACES12 5000 0 02165

The Seth Vihar CGHS Ltd ,

Plot No-4, Sec-18A,Dwarka,

New Delhi-78
550 70000 NIL 0 89 NIL18A 421166

Bharat Apartments,
Plot No-8, Sec-18A, Dwarka,

New Delhi-78
ISA 262 270 1200 NIL 0 85 NIL167

Welcom Group CGHS Ltd
Plot No 6, Sec-3, Dwarka,

New Delhi-78
3 384 875 14000 NIL168 NIL 1 04

Air India Apartments,
Plot No-9, Sec-3 Dwarka,

New Delhi-78
169 3 262 514 2100 NIL I 72 NIL

Udyog Vihar CGHS Ltd ,

Plot No-12, Sec-22,
Dwarka, Ph- 1, New Delhi-77

170 22 Pil was found dry 2148 Pit was found dry NIL Pit was found dry NIL

Ranjit Vihar-1, Awho Complex.
Plot No-15, Sec-22, Dwarka,

New Delhi-77
171 22 Pit was found drs 324 Pit was found dry NIL Pit was found dry NIL

The Gulshan-E-Iqbal CGHS Lid
Ploi No-3, Sec- I9B, Dwarka,

New Delhi-75
172 19B 437 445 9000 NIL NT NIL

Arvind Apartments Plot No-9
Sec-I9B, Dwarka, New Delhi-75

173 WB 5 58 260 13000 ml N1 nil

Kohinoor Residency,
Plot No-13 Sec- I 9B, Dwarka

New Delhi-75
174 19B Pit was Found dr\ 326 Pit was Found dry Nil . NILPit was Found dr\

Ordance Factories Officers CGHS Ltd
Plot No-3. Sec- 13 Dwaika.

New Delhi-78
I 75 13 288 432 3000 Nil. 1 96 NIL

NPSC Society. Plot No- 5 ,

Dwarka New Delhi-7*
nil176 7 152 325 4 0 01
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MOST URGENT
COURT MATTER

DELHI JAL BOARD: GOVT. OF NCT OF DELHI
OFFICE OF THE SE (C)-8

‘A’ BUILDING, STAFF QUARTERS
KAROL BAGII, NEW DELHI-’10005

73=5=:

NO.DJB/SE (C)-8/2025/ ^ J s C f o Dated: 2* f °

To,
Dr. K.S. Jayachandran,
Member Secretary, DPCC
4th & 5th Floor ISBT, GT Karnal Rd,
Kashmere Gate, New Delhi, Delhi 110006

Email: msdi)cc,:l>nic. ir. iim
Subject: Imposition of Environment Compensation for polluting the Groundwater pniCfo:

operative Group Housing Societies in Dwarka in the matter of O.A. 147/2021 E.A.

04/2023 titled as “Mahesh Chandra Saxena Vs Chief Secretary, GNCTD & Ors.

Sir,

May kindly refer your letter dated 27.05.2024 wherein report of 180 samples collected from 176

Co-operative Group Housing Societies in Dwarka was shared by your office.

The DJB has also conducted the survey of all the 176 Co-operative Group Housing Societies and
the water sample reports taken from Rain Water Harvesting Pits were got analysed, The comparative
sample report has been prepared and is attached for your reference to take necessary action against the

defaulting societies as per provision of Environment (Protection! Act, 1986 which are causing
contamination to ground water. In most of the cases, the contamination is due to Non-cleaning of roof,

improper maintenance of RWH structure and connection of surface drains in RWH structures.

In view of above, you are :equested to impose Environmep’ Compensation (EC) as per law on the
defaulting Co-operative Group Housing Societies.

With Regards.
E.A.

Enel: As above

u W)r§
^• K. Chawla

S E (C) PCopy to:

1 . PS to CEO
2. CEN(W)

3. CE (GW)

4. EE(RWH)-1

ana
ipurutive

uinst the
causing

for kind information,;

-do-
-do-

to pursue

l
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'* ^MV£xc'/e(s -F''
MOST URGENT

m\ urr MATTER

r
MOST URr.FNT

COURT MATT*
C£ OELHt JAL HOARD, GOVT. OK NCT OK DELHI

OFKICE OK THE SE (C)-H
A’ BUILDING, STAFF QUARTERS

KAROL BAGli, NEW DELlil-110005

No.DJB/SE (C)-8/2025/ 7 X f >
~l V Dated:

Subject: To levy Penalty for installing non-functional Rain Water Harvesting
Group Housing Societies in DwarUa in the matter of O.A. 147/2021 E.A. 04/2023 titled
as “Mahesli Chandra Saxena Vs Chief Secretary, GNCTD & Ors.”

on Co-operative

In the above matter, this office lias conducted the survey of all 176 CGHS societies and rep
from DTQC were got analysed and found that F-Coliform was found in 119 Nos. of Societies and
RWH was non-functional in 4 Nos. Societies (List Enclosed). It shows that Rain Water Harvesting
System in 119 (115+4) is non-functional .

In view of above, you are requested to impose penalty as per provision 3(i) mentioned in

Instructional order dated 17.09.2019 from the office of Director (Revenue) (Copy attached). This is as

per advise of Legal Cell of Delhi Jal Board. The list of defaulting group housing societies is enclosed.

You are requested to submit the ATR well in time so that the compliance report be submitted in the

above matter before NGT. NDOH in the above matter is 28.03.2025 .

This may be taken onTOP PRIORITY,

oris

‘
1

Enel: As above

Director (Revenue) CA'
(C)-»

K

H.K . dhawla
SE (C)-8

Copy to:
for kind information.

-do-
-do-

l0 pursue

1 . PS to CEO
2. CEN(W)
3. CE (GW)

4. EE(RWH)-1

». rv
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I

THROUGH E-MAIL

URGENT COURT MATTER
REMINDER-I

DELHI JAL BOARD: GOVT. OF NCT OF DELHI
OFFICE OF THE EXECUTIVE ENGINEER (RWH)-l

ROOM NO. 208, VAUUNALAYA PHASE-1
KAROL BAGH, NEW DELHI-110005

/o.1 i’ i.Vt •
«ip!t&rpf

4 No.DJB/EE(RWH)-l/2025/ \ X%

Subject: To levy Penalty for installing non-functional Rain Water Harvesting on Co-operative

Group Housing Societies in Dwnrka in the matter of O.A. 147/2021 E.A. 04/2023 titled

as “Mahesh Chandra Saxena Vs Chief Secretary, GNCTD & Ors.”
Reference: Letter No. DJB/SE(C)-8/2025/25 dated 20.01.2025

Dated: Jl - 03-14X5

May please find the referenced letter along with the list enclosed in the above matter wherein it
was requested to submit the Action Taken Report with respect to imposing penalty as per provision
3(i) mentioned in Instructional order dated 17.09.2019 from the office of Director (Revenue) on the
defaulting Co-operative Group Housing Societies in Dwarka as per list already sent. But till date, no
ATR has been submitted to the office of SE (C)-8.

As this a court matter before Hon’ble NGT, I have been directed to request you to provide the
Action Taken Report by tomorrow i.e. 13.03.2025 so that the compliance report be approved by the
competent authority and be submitted to Hon’ble NGT before 20.03.2025 . The copy of the letter is
enclosed for ready reference. NDOH in the above matter is 28.03.2025.

This may be taken on TOP PRIORITY.

Enel: As above

Director (Revenue)

<4-
EE (RWH)-l

Copy to:

for kind information,

-do-
1 . PS to CEO
2. CEN(W)
3. CE (GW)
4. SE (C)-8
5. AE (RV/H)

Case file
7. O/c

C

-do-
-do-

to pursue

EE (RWH)-l

1

1
I

i l
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DELHI JAL BOARD: GOVT. OF NOT OF DELHI
OFFICE OF THE DIRECTOR (REVENUE)

VARUNALAYA PHASE-II, JHANDEWALAN NEW DELHI

DJB/DDR/RWH/ 2025/ ll-O^ Dated:24.03.2025

Subject: ATR with reference to Remedial and Punitive action taken by DJB fornon-compliant provisions of Rain Water Harvesting

With reference to the letter no. DJB/EE(RWH)-l/2025/128 dated 12.03.2025 of

EE (RWH)-I, kindly find enclosed herewith a letter of ZRO (Kakrola) vide which

10% Rebate for RWH in water bills in the said 119 societies where RWH system

was not found to be functional, has been withdrawn.

Regarding imposition of RWH penalty, kindly refer to the this office

instructional order dated 19.11.2022 (copy enclosed) issued vide which it was

communicated that as per resolution no. 1303 taken in 163rd meeting of Board of DJB

held on 10.10.2022 that henceforth, RWH penalty in water bills, if any will be

levied only after receipt specific recommendation of RWH Cell with the due

2.

approval of the Board.

/Enclosed: a/a

Mi
(Joginder Singh)

Dy. Director (Revenue) HQ

EE (RWH)-I
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DELHI JAL BOARD: GOVT. OF NOT OF DELHI
OFFICE OF THE ZONAL REVENUE OFFICER

KAKROLA MOREn
DJB/ZRO (KARKOROLA MOR) /RWH/ 2025/ Dated:24.03.2025

Mahesh Chandra Sexena Vs Govt, of NCT Delhi and Others
(Execution application No.4 /2023

In Original application no 147/2021)

Subject: ATR with reference to Remedial and Punitive action taken by DJB fornon-compliant provisions of Rain Water Harvesting

Kindly refer to the letter no. DJB/EE(RWH)-l/2025/128 dated 12.03.2025

referring therein a list of 119 societies wherein Rain Water Harvesting System was

found as non-functional, in the above cited subject matter.

2. In this context, it is to confirm that 10% Rebate for RWH in water bills of

the above referred 119 societies has been withdrawn.

/
v>

v

(Jasrn^et în\jh)
ZRO (Kakroal More) &

ZRO Dwarka (link officer)

ZRO (R) HQ

Copy to
SE (C)-8 / RWH

T
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OCLI IIJAL BOARD
GOVERNMENT OF NCT OF DELHI

OFFICE OF THE DIRCCTOR (REVENUE)

1 ]_ VARUNAIAYA, PHA5E‘II, KAROL DAGH,NEW DELHI-110005.

KNo,a]B/DOR/RWHA022773A^ *h
,9M ~6aTe±Fl

W-2-

INSTRUCTIONAL ORDER

lod of six
Subject; Deferment of L e v y of Rain Water Harvesting (RWH) Penalty for further per

months w.e.f.01.10.20ZZ to 31.03.2023.

of lev\' of Rai \u
meetinB fic*d on 10-10.2022 videResolution No.1303 has approved deferment

31.03.2023 Th aRterHarVeStln8 (RWH)pen3ltVfora period of six months from 01.10.2022 to

e Board further directed that in case, further deferment In levy of RWH penalty is

uthorlzod to extend the period for a further
required after 31.03.2023 based on situation, CEO, DJB is a

period of six months.
Cell, DJB functioning under Member

The Board further directed that Rain Water Harvesting

(Water) to revisit the existing scheme and frame fresh policy guidelines looking into the reasons as to

why the existing scheme could not take off and Implemented In its right earnest.

This is for Information and necessary action by all concerned.

Director(Revenue)

Copvforlnforinatlon / necessary action to:

1. PS to Chairman, DJB-for kind Information.
2. Vice Chairman, DJB- for kind Information.
3. CEO, DJB- for kind Information.
4. Member(A)/Member(F)/McmberfDr.)
5; Memberjws)-Please note that henceforth, RWH penalty In water bills, If any, will be levied only

after receipt of specific recommendation of RWH Cell with the due approval of Board.

6i All Principal Chief Engineers/Chief Engineers
7. All,ACES (Ma1nt)/All SEs/ AH EEs/AEEs
8. EE(RWH)-for necessary action.
9. -Dlrector(FfiA)/Di'recU3r(A&P)/(VIg.)/Secret3rY, DJB.
10. Dy. Dlrector(VJgllance)/Jt. D)rector(F&A)-l & II.
ili* AC(B]/AC(D]/AC(G)-I/AC(G)-II/AC(T)/AC(W)/AC(LW)/AC(L&E)/AC(RR)/AC(CR)/AC (Trg.)
12. All JL Directors (Revenue)/ All Dy.Director (Revenue)/ZROs- for necessary action.
13.*. EE(EDP); for uploading on DJB Website.
14. Project Director, M/s. WIpro Ltd., 6th Floor Varunalaya Building, Phase-ll (or Information

. necessary action for Implementation orscheme In RMS,
35. M/s PWC- for follow up with M/s WIPRO Ltd,
IB. Director(PR)/AC(PR)/AO(PR)/- to Issue frequent press release In leadln

Edition.
17, Guard file.

»

i and
A

g newspapers of Delhi

DTrcctor(Revenue)5'
£: ;

", r.
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_ Item No.
of the Delhi Jal Board held on |

Copy of Resolution No. / 1^7 .
Meeting No. /

enVT. OP NCT OF DELHIc

URNo.DJB/DOR/Preamble/RWH/2022/2 +3
DATED: 10-3.0^2.

Item No.Admn.

/<-/ DDATED:

Deferment of Levy of Rain Water Harvesting (RWH) Penalty

for a further period of six months from 01.10.2022 to

31.03.2023.

1 Name of the Subject

2 Administrative Approval/
Information

Board is the Competent Authority.

3 Name of the Wing Revenue Department

Board vide Resolution No. 829 dated 19.08.2019 interallia has

decided
Harvesting for plots/properties having area of 100 sq. mtrs. or

more to have functional Rain Water Harvesting System, even if

the property is constructed prior to 28-07-2001. In case,

consumer fails to comply with the aforesaid mandatory

provision, the tariff as applicable for the respective consumer

category will be Increased by 1.5 times, till the system is

installed and intimated to the respective Zonal Revenue Officer.

4 Brief History of the Case
mandatory provision of Roof Top Rain Water

However, during the COVID-19 pandemic in the 2020-21, the

Board deferred levy of RWH penalty considering hardship of

consumers' in installation of Rain Water Harvesting Structure

time to time as mentioned hereunder: -
a) Levy of RWH penalty on non-existing of functional RWH

system.
b) Mandatory clause for RWH structure before

' granting new connections was also deferred.
c) RWH penalty levied during 01.04.2021 onwards in

bills, if any, were to be reversed in next bills.

Last deferment for levy of RWH penalty as decided by the Board
for a period of six months w.e.f. 01.04.2022 to 30.09.2022 vide
Resolution No.1228 dated 04.03.2022.

Present Status/ Issues:5 Despite of having provision of slab wise Financial
Assistance maximum up to Rs. 50,600/- for construction
of Rain Water Harvesting System along with 10% rebate
on water bill, desired sensitivity in implementation of Rain
Water Harvesting System in consumers' is generally not
being seen. The present status is given hereunder:

/H r
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ParticularsSI. Total
No.

Distinct K. No. who have availed
rebate since 01.07.2017

24301

Rebate Amount ( In Rs.) 169,66,19,182/-2
Count of active K. No. having Plot area
greater than equals to 100 sqm.

4,34,6473

No. of K. No. in which plot area is
either not available or seems to be
incorrect (as on 03.10.2022)

5,17,6474

It may be seen that only 2430 K.No. availed benefit of 10%

rebate on account of provision of Rain Water Harvesting

System since 01.07.2017 against 4,34,647 Nos.
plots/properties having area greater than or equal to 100

sqm are captured in Revenue Management System.

Further, under the currency of 20 Kl per month Free Water

Scheme for the consumers of domestic category, levy of

RWH penalty may be point of strong resistance by the
large number of consumers'.
Since, only a few of the consumers have implemented the
mandatory RWH Structure, therefore, there is need to create

general awareness amongst the consumers regarding benefits,
financial assistance as well as penalty provisions through RWH

Cell for which RWH Cell may be given reasonable time and
outcome may be reviewed after next six months. Rain Water
Cell will also check the feasibility whether such provision can be
made in existing built up plots of 100 sqm and above. In the
meantime, the data of plot size may also be captured in RMS
after getting data of plot size from the ZROs, which is presently
not available in RMS is 5,17,647 cases.

6 Detailed Proposal of the
subject

It is, therefore, proposed that the Board may consider the
following proposal: -

1. Levy of penalty in case of non-existence of
functional RWH structure may be deferred for next
six months i.e. 01.10.2022 to 31.03.2023 for all
cases.

2. Mandatory clause for RWH structure before
granting new connections on properties on plot
size of 100 Sqm. above may also be deferred for
above period.

3. In case, further deferment in levy of RWH penalty
is required after 31.03.2023 based on situation,
CEO, DJB may be authorized to extend the period
only for a further period of six months.
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Implementation Schedule

with Timelines for each stage
including internal processing.

Provisions for levy of penalty and mandatory clause of RWH

structure on properties constructed on plot size of 100 Sqm and

above will remain on hold w.e.f. 1.10.2022 for a period of six

months.

7

NilFinancial Implication of the

Proposed Subject.
8

Not Applicable.Comments of the Finance.9
Not Applicable.Comments of the Wing on

the comments of Finance
Department.

10

Details of previous Board
Resolution, Existing Provision
of Water Board Act /
Regulations thereof.

11
Not Applicable.

Legal Implication of the
Subject & Comments of Law
Department.

12
Not Applicable.

13 Comments of Department
on the comments of Law
Department.

Not Applicable,

14 Whether CV.C.guidelines

followed or not. Not Applicable.
Proposal as contained in para 6 above is accordingly placed

before the Board for consideration and decision.
15 Recommendations

(Amit/ Kunl'ar Jain)

DIRECTW(REVENUE)

SECRETARY. DJB.

fv-n
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RESOLUTION NO. 1303
ITEM NO. ADMN. 608 Deferment of Levy of Rain Water Harvesting (RWH) penalty for
a further period of six months from 01.10.2022 to31.03.2023.

The Board considered the proposal contained in proposal No.
DJB/Dir.(Revenue)/2022/243 dated 06.10.2022 of Director(Revenue) and resolved to approve
the deferment of Levy of Rain Water Harvesting (RWH) penalty for a further period of six
months from 01.10.2022 to 31.03.2023. The Board further directed that in case, further
deferment in levy of RWH penalty is required after 31.03.2023 based on situation, CEO, DJB is
authorized to extend the period for a further period of six months.

The Board further directed that Rain Water Harvesting Cell, DJB functioning under
Member (Water), DJB to revisit the existing scheme and frame fresh policy guidelines looking
into the reasons as to why the existing scheme could not take off and implemented in its right
earnest. WvAmit Kumar Jain

Secretary, Delhi Jal Board
Government of NCT of Delhi
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DEMIJAL BOARDS GOVT.OF NOT OFDELHI
OFFICE OF xmii CHIEF ENGINEER.(GVVJ
ROOM NO.112,VARUNALAYA PHASE-1

KAROL BAGM, NEW DELHI-11W05
E-gssffl:cegwgib@ssRstlLcc-?8B

No3>JB/CE(GWy2024/3^ Date:

Sebjecb- Deferment of levy off Ram Water Harvesting (RWE) penalty far farther
period from 01.1CL2023 to 31.0320?^ aad Rstation of eoadltioa to
RWESystem on pk»t size IOC sqm ass? above.

The Competent Authority has approved that levy of penalty in caseof nonexistence of

KWH Structure shall be deferred and mandator) ^«osc of RWH structure before granting

new connections cm properties on plot size IOOstret; and above, shall be relaxed far a further

period fio® 0M6202? to 31.032024

District Rain Centres of DJB, all TSEs (Meinteoanoe) and Revenue Officer; are
directed to give wide publicity and advise the public having propertiee constructed on plot

SBK lOOsqm- and above tc ensure mandator) instellatior of Rain Ws1- He-vesting system

well before far timelines. Consumer? may be guided to avail benefit of 10% rebate on wate:

bilk and available financial assistance scheme for adequate and functional F.WH system,

Tins is far information and necessary action by all concerned

CE (GW )

1. PS to Chairman,DJB
2. ViceChairman, DJB
3. Membere of the Board
4. Member (Ay Member (Fy Member (WSy Member (Eb-.):for kind mfonnaticra.
5. AU Chief Bngiaesss
6. Director (F&Ay Director(A&Fy Secretary, DJB
7. All SEEfMeinfcsffiacey All EBs (W/S/R)
S. All ACs/ABAOs
9. All .. ZRO are directed to take necessary action.

10.EE (EDP):%up!®rfkson DJB Website,

11.DirecteGPRy AC (PRy AO (PR):to issue fieqo^press release m leading

forkind information.
-do-
~do-

ngvropapsasofD&lai
12.FfcqjcsJ Director, Mfe Wlpre
B.Qmdm
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MOSTilRGENT
couRXJviArrKii

<
DELHI ,JAL HOARD:GOVT. OF NCT OF DELHI

OFFICE OF THESE (C)-8
‘A’ BUILDING, STAFF QUARTERS
KAROL BAGII, NEW DELIII-110005

7&
MlSIltU ,

. •;rni n;rr-vr.-|

<rl
2* I' l l > I f

NO.DJB/SE (C)-8/2025/ > ^ 3 5 Dated:

installing non-functional Rain Water
Subject: To disconnect the water connection for

Harvesting on Co-operative Group Housing Societies in Dwarkn in the matter of O.A.

147/2021 E.A. 04/2023 titled as "Mahcsh Chandra Saxcna Vs Chief Secretary,

GNCTD & Ors.”

In the above matter, this office has conducted the survey of all 176 CGHS societies and reports

from DTQC were got analysed and found that F-Colifomt was found in 115 Nos. of Societies and
RWH was non-functional in 4 Nos. Societies (List Enclosed). It shows that Rain Water Harvesting
System in 119 (115+4) is non-functional.

In view of above, you are requested to disconnect the water connection as per provision 3(iii)
mentioned in Instructional order dated 17.09.2019 from the office of Director (Revenue) (Copy
attached) as per list enclosed and submit the ATR well in time so that the compliance report be
submitted in the above matter before NOT. NDOH in the above matter is 28.03.2025.
This may be taken oh TOP PRIORITY.

This issues with the approval of Competent Authority.

Enel; As above

CE (South)/ SE (M)-9 .

t*h
SE(C)-8

Copy to:

for kind information.1. PS to CEO
2. CEN(W)
3. CE (OW)
4. EE(RWH)-t

O/c

-do-
-clo-

to pursue

oi
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ft
THROUGH E-MAIL

URGENT COURT MATTER
REMINDER-1

DELHI JAL BOARD: GOVT. OF NCT OF DELHI
OFFICE OF THE EXECUTIVE ENGINEER (RWH)-I

ROOM NO. 208, VARUNALAYA PHASE-I
KAROL BAGH, NEW DELHI-110005

To
•.r: \ ri.h

yrpT

No.DJB/EE(RWH)-I/2025/

Subject: Subject: To disconnect the water connection for installing non-functional Rain Water
Harvesting on Co-operative Group Housing Societies in Dwarka in the matter of O.A.
147/2021 E.A. 04/2023 titled as “Mahesli Chandra Saxena Vs Chief Secretary, GNCTD
& Ors.”

Dated:

Reference: Letter No. DJB/SE(C)-8/2025/30 <& 31 dated 20.01.2025

May please find the referenced letter along with the list enclosed in the above matter wherein it
was requested to submit the Action Taken Report with respect to disconnect the water connection as
per provision 3(iii) mentioned in Instructional order dated 17.09.2019 from the office of Director
(Revenue) on the defaulting Co-operative Group Housing Societies in Dwarka as per list already sent.
But till date, no ATR has been submitted to the office of SE (C)-8.

As this a court matter before Hon’ble NGT, 1 have been directed to request you to provide the
Action Taken Report by tomorrow i.e. 13.03.2025 so that the compliance report be approved by the
competent authority and be submitted to Hon’ble NGT before 20.03.2025-. The copy of the letter is
enclosed for ready reference. NDOH in the above matter is 28.03.2025.

This may be taken on TOP PRIORITY.
Enel: As above

CE (South)/SE (C)-9

EE (RWH)-l

Copy to:

1. PS to CEO
2. CEN(W) ,
3. CE (GW)
4. SE (C)-8
5. AE (RWH)

.̂ Jj^Case file
7. O/c

for kind information,

-do-
-do-
-do-

to pursue
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DELHUAUJ

T1112 liXIiCUTIVK ENa / v • -M GOVT OF N.C.T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE

JANAK PURI NEW DELHI

No DJB / EE(D)-092/2024-25/ '/

EMAIL: -
a

Dated 1 •. .7 \ ' i

To,

Sansav Apartments CGHS Lid.
Plot No -6. Sec.7, Dwarka,

Delhi-75

Subject: Notice for disconnection of water supply due to non - functional rain water

harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Maliesh Chandra

Saxena vs Chief Secretary, GNCTD & Ors.'
Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

II
t

Kindly refer to above mentioned letter received from SE (C)-fi DJI3, wherein the!

plTlce has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Colij'orm was

found in 1 15 Nos. of Societies and R WI-Is where non-functional in 4 Nos. Societies

(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+-I ) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (in) mentioned in

instructional order dated 17.09,2019 from the office of Dir. (Revenue) DJB, so that

the compliance reports may be submitted in the above matter before Hon'ble NOT.
NDOH is 28.03.2025.

i

f
f

Therefore, you are directed to make rainwater harvesting system functional as per

DJB norms and inform to undersigned within 15 days, failing which your water

supply connection will be disconnected without any further notice.v

u
Executive Engineer |D) -092

i

f.
t

¥
t
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a OFFICE OF THE EXECUTIVE ENG. ( 0 ) 092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI

OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI

gggffjjanakpuri@gmail.com Ph. 25547653"STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE"No DJB/ EE(D)-092/2024-25/ ,
_?7 p.~

EMAIL:-

Dated :-

To ,

Harsukh CGHS Ltd.
Plot No-4. Sec-7, Dwarka.
New Delhi-75

Subject: Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra
Saxena vs Chief Secretary, GNCTD & Ors.'

Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C)-8 DJB, wherein that
olTlce has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was
found in 1 15 Nos. of Societies and R WI-Is where non-functional in 4 Nos. Societies

(List Enclosed) . It shows that Rainwater Harvesting Systems in 119 (115+4) are found

defective and non-functional.
Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii ) mentioned in

instructional order dated 17.09.2019 from the office of Dir. ( Revenue) DJB. so that

the compliance reports may be submitted in the above matter before Hon ble NOT,

NDOH is 28.03.2025.

(

Therefore, you are directed to make rainwater harvesting system functional as per

DJB norms and inform to undersigned within 15 days , failing which your water

supply connection will be disconnected without any further notice.

j^vExecutive&nginccr ( DJ -092
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A OFFICE OF THE EXECUTIVE ENG. ( 1 ) ) -0 'J2
DELHI JAL BOARD GOVT OF N.C.T OF DELHI

OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI

EMAIL:- ceswlianakpurilfljemail.com Ph. 25547658
“STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE'

No DJB/ EE(D)-092/2024-25/ ' ° 1 ? Dated A3' f
-

Siadnarlha Kunj CGHS ltd.
Plot No-17. Sec-07, Dwarka.
New Delhi-75

Subject: Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Maliesh Chandra

Saxena vs Chief Secretary, GNCTD & Ors.'
Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C)-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

sue '*: :es and reports from DTQC were got analysed and found that F-Coliform was

found in 1 15 Nos. of Societies and R WI-Is where non-functional in 4 Nos. Societies

(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that

the compliance reports may be submitted in the above matter before Hon'ble NGT,

NDOH is 28.03.2025.

11

!

1
f

Therefore,, you are directed to make rainwater harvesting system functional as per

and inform to undersigned within 15 days, failing which your water

supply connection will be disconnected without any further notice.

W*'Executive Engineer (Q) -092

norms

i
i

I-
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OFFICE OF THE EXECUTIVE ENG. ( D) -092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI

OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI

EMAIL:- ec8wljanakpurKflIgmail.com Ph. 25547658
“STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE"

No DJB / EE(D)-092/ 2024-25 / y o

M

Dated H ~ 3 ' —
Tc,

Khattar CGHS Ltd .
Plot No-sc. Sec-7. Dwarka

New Delhi -75

Subject: Notice for disconnection of water supply due to non - functional rain water

harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra

Saxena vs Chief Secretary, GNCTD & Ors.1

Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

11
Kindly refer to above mentioned letter received from SE (CJ-8 DJB, wherein that

ofTlce has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was

found in 1 15 Nos. of Societies and R V/I-Is where non-functional in 4 Nos. Societies

(List Enclosed). It shows that Rainwater Harvesting Systems in 110 (11 5+4) are found

defective and non-functional.
Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. ( Revenue) D. JB, so that

the compliance reports may be submitted in the above matter before Hon’ble NOT.
NDOH is 28.03.2025.

Therefore, you are directed to make rainwater harvesting system functional as per

DJB norms and inform to undersigned within 15 days, failing which your water

supply connection will be disconnected without any further notice.

ĵ Execu live 'Engineer (D)-092

V
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* OFFICE OF THE EXECUTIVE ENG. ( D) -092

DELHI JAL BOARD GOVT OF N.C.T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE

JANAK PURI NEW DELHI
EMAIL: - eeswljnriakpuri@gmail .com Ph. 25547658

"STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE"
No DJB/EE(D)-092/2024-25/ c? * IH

t

t

I
Dated :•

To,

The SB Youth CHGS Ltd

Ptot No-6B. Sec.2, Dwarka. New Delhi-75

Subject: Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter Of O.A. 147/ 2021 E.A 04/2023 titled as "Mahesh Chandra

Saxena vs Chief Secretary, GNCTD & Ors.'
Reference: - DJB/SE(C)-08/2025/31/ Dated 20.01.2025

1

1
Kindly refer to above mentioned letter received from SE (C)-8 DJB, wherein that

RWHs of 176 CGHSolTlce has informed that they have conducted the survey of all

societies and reports from DTQC were got analysed and found ( hat F-Coliform was

found in1 15 Nos. of Societies and R Wl-Is where non-funcliunal in 4 Nos. Societies

(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found

defective and non-functional.
Further in view of above a request has been received from above mentioned office of

SE(C)-0.8 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. ( Revenue) DJB. so that

the compliance reports may be submitted in the above mauer before Honblc NOT.

NDOH is 28.03.2025.

i
1

i

Therefore, you are directed to make rainwater harvesting system functional as per

DJB norms and inform to undersigned within 15 days, failing which your water

supply connection will be disconnected without any further notice.

Executive Engineer (DJ-092
I!

• n
i

i

I
i
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OFFICE OF THE EXECUTIVE ENG. ( U ) -092

DELHI JAL BOARD GOVT OF N.C.T OF DELHI
OVER HEAD TAN& OPPOSITE BHARTI COLLEGE

JANAK PURI NEW DELHI
EMAIL:- eeswljanakpuri@gmail.com Ph. 25547658

"STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE"
No DJB/EE(D)-092/2024-25/~?3_}J

i i t ;

f

Dated : -

To,
f

Mahalaxmi Apartment

Plot NO-4. Sector -2. Dwarka.
New Delhi-75

Subject: Notice for disconnection of water supply due to noil- functional rain water

harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra

Saxena vs Chief Secretary, GNCTD & Ors.'

Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

i
i

1 I
|

1

Kindly refer to above mentioned letter received from SE (C)-8 DJB, wherein that

oITlce has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Colilorm was

found in 1 15 Nos. of Societies and RWI-Is where non-functional in 4 Nos. Societies

(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found

defective and non-functional.
Further in view of above a request has been received from above mentioned office of

SE(C) -08 to disconnect the water connection as per provision 3 (lii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. ( Revenue) DJB. so that

the compliance reports may be submitted in the above matter before Hon' ble NGT,

NDOH is 28.03.2025.

(

ri

1

Therefore, 'you are directed to make rainwater harvesting system functional as per

DJB norms and inform to undersigned within 15 days, failing which your

supply connection will be disconnected without any further notice.
water

jS;
•1

^JJxecutivc Engineer iD,1 -092II
: *

I

53
884



If
OFFICE QF THE EXECUTIVE ENG. ( D )-092

DELHI JAL BOARD GOVT OF N.C. T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE

JANAK PURI NEW DELHI
EMAIL:- eeswljanakpuri(«.jgrnail.cqm Ph. 25547658

‘'STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCINO MAINTAIN HAND HYGIENE’’
No DJB/ EE(D)-092/ 2024-25 / )

»

Dated I ’h - 3 •

To,

Mandakini CGHS Ltd .
Mandakini Apartment.

Plot No-3C. Sec-2. Dwarka Ph-I

New Delhi-75

\

Subject: Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter Of O.A, 147 /2021 E.A 04/2023 titled as "Mahesh Chandra

Saxena vs Chief Secretary, GNCTD & Ors.'

Reference: - DJB/SE(C)-08/2025/31/Dated 20.01,2025

Kindly refer to above mentioned letter received from SE (C)-8 D.H3, wherein dial

ofTlce has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found lhat F-Coliform was

found in 1 15 Nos. of Societies and R Wl-ls where non-functional in 4 Nos. Societies

(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to'disconnect the water connection as per provision 3 ( iii) mentioned in

instructional order dated 17.09,2019 from the office of Dir. ( Revenue) DJB. so that

the compliance reports may be submitted in the above matter before Hon' ble NGT.

NDOH is 28.03.2025.

}

i

%

Therefore, you are directed to make rainwater harvesting system functional as per

DJB norms and inform to undersigned within 15 days, failing which your water

supply connection will be disconnected without any further notice.

/

Executive Engineer •‘DI-092
/

if
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.r OFFICE OF THE EXECUTIVE ENG. ( D ) -092
DELHI JAL BOARD GOVT OF N . C.T OF DELHI

OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI

«4*

EMAIL:- ecswljanakpurifg.»gmail.com Ph. 25547658
STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE"

Dated 'J 3 > \No DJB /EE(D)-092/2024-25 / 5 /

To

Ashadeep CGHS Ltd.
(Ashadeep Apartments).
Plot No-3B, Sector-02 Dwarka

New Delhi-75

Subject: Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra

Saxena vs Chief Secretary, GNCTD & Ors.1

Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

f
Kindly refer to above mentioned letter received from SE (C)-8 DJL3, wherein that

ofTlcc has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was

found in 1 15 Nos. of Societies and R WI-Is where non-functional in 4 Nos. Societies

(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found

defective and non-functional.
Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 ( iii ) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that

the compliance reports may be submitted in the above matter before Hon'ble NOT.
NDOH is 28.03.2025.

S

i

Therefore, you are directed to make rain water harvesting system functional as per

DJB norms and inform to undersigned within 15 days, failing which your
t

supply connection will be disconnected without any further notice.
water

$

Ef.yin.x r p) 092fa*xectitiwI
t

A
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n - OFFICE OF THE EXECUTIVE ENG. ( D) -092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI

OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI

STOP
EMAIL:‘ g-gswljanakpuriTfljgmai1.com Ph. 25547658

CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE"

Dated :• I ?'-3 i

f

No DJB/EE(D)-092/2024-25/ If °\

i To,

i Tne Delhi Transporter
(Joy Apartments) CGHS Ltd. .
Plot Sec-2, Ph-I. Dwarka.
New Delhi-75

Subject: Notice for disconnection of water supply due to non - functional rain water

harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra

Saxena vs Chief Secretary, GNCTDi& Ors.'
Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

1
!

f

Kindly refer to above mentioned letter received from SE (C ) -8 DJB, wherein that

ofTlce has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform

found in *1 15 Nos. of Societies and R WI-Is were non-functional in 4 Nos. Societies

(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08.to disconnect the water connection as per provision 3 (id) mentioned

instructional order dated 17.09.2019 from the office of Dir. ( Revenue) DJB, so that

the compliance reports may be submitted in the above matter before Hon ble NOT.

NDOH is 28.03.2025.

was

f! i

f

1
Therefore, you are directed to make rain water harvesting system functional as per

DJB norms and inform to undersigned within 15 days , failing which your water

supply connection will be disconnected without any further notice.

I» !

J^ yExecuOvetngineer (D)-092f
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OFFICE OF THE EXECUTIVE ENG. (D) -092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI

OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI

EMAIL:- eeswljanakpmi@gmail.com Ph. 25547658
“STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE”

No DJB/ EE(D)-092/2024-25 / Dated : - Iff- 3 '
'?'S

To,

The Bhagwan Shree Gomeshwar Ji
(Anmol Appartment CGHS Ltd. ,

Plot No-3A. Sec-2. Dwarlca. Ph -I.
New Delhi-75

Subject: Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra

Saxena vs Chief Secretary, GNCTD & Ors.'

Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C)-8 DJB, wherein that

olTlce has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found lhat F-Coliform was

found in 1 15 Nos. of Societies and R Wl-Is where non-functional in 4 Nos. Societies

(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4J are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that

the compliance reports may be submitted in the above matter before Hon'bie NGT,

NDOH is 28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per

DJB norms and inform to undersigned within 15 days, failing which your water

supply connection will be disconnected without any further notice.

c Engineer ( Dl -092
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OFFICE OF THE EXECUTIVE ENG. ( DJ -092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI

OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI

EMAIL:- eeswljanakpurfegmail.com Ph. 25547658
"STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE”No DJB/ EE(D)-092/2024-25/ Dated 1

' V -' 5

\ To,

Pragya CGHS Ltd., Plot No-I B.
Sec-2. Dwarka. New Delhi-75

Subject: Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mnhesh Chandra

Saxena vs Chief Secretary’, GNCTD & Ors.1

Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C ) -8 DJB, wherein that

ofTlce has’informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was

found in 1 15 Nos. of Societies and R WI-Is were non-functional in 4 Nos. Societies

(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. ( Revenue) DJB, so that

the compliance reports may be submitted in the above matter before Hon ble NGT.

NDOH is 28.03.2025.
(

I :

Therefore, you are directed to make rain water harvesting system functional as per

DJB norms and inform to undersigned within 15 days, failing which your water

pply connection will be disconnected without any further notice.
!

su

IS
h

/Executive Engineer ( DJ -092

it
>

i
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OFFICE OF THE EXECUTIVE ENG. (DJ -092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI

OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI

“sTOPmo!!AIL:'^gwljanaltp_uri(»,gmail.com Ph. 25547658
WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE"

Dated :- / £ -J -VT

t 4.i
?

‘ i
>

No DJB / EE(D)-092/2024-25/ ^3 H T
«

To/

Sargodha Apartments.
Plot NO-13.
Neu Delhi-75

Subject; Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra

Saxena vs Chief Secretary, GNCTD & Ors.'
Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform

found in 1 15 Nos. of Societies and R WI-Is were non-functional in 4 Nos. Societies

(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found

defective and non-functional.
Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that

the compliance reports may be submitted in the above matter before Hon'ble NGT,

NDOH is 28.03.2025.

was

$

:

Therefore, jou are directed to make rain water harvesting system functional as per

DJB norms and inform to undersigned within 15 days, failing which your water

supply connection will be disconnected without any further notice.

t

M
Ens^-vExecutive Engineer (DJ-092

U

I f
• 5
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ii? OFFICE OF THE EXECUTIVE ENG . ( D ) -092

DELHI JAL BOARD GOVT OF N.C.T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE

M

JANAK PURI NEW DELHI
EMAIL:- eeswlianakpurirfllgmail.com Ph. 25547658

“STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE;'
Dated ' - l -No DJB/EE(D)-092/2024-25/ L/ 3

To,

Evergreen C.GHS , Pio: No-9,

Sec-7. Dwarka

New Delhi-75I
Subject: Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra

Saxena vs Chief Secretary, GNCTD & Ors.'

Reference: - DJB/SE(C)-08/2025/3./ Dated 20.01.2025

\

Kindly refer'to above merttioned letter received from SE (C )-8 DJB, wherein that

ofrice has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was

found in 1 15 Nos. of Societies and R WI-Is were non-functional in 4 Nos. Societies

(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found

defective and non-functional.
Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that

the compliance reports may be submitted in the above matter before Hon'ble NOT,

NDOH is 28.03.2025.

».

1

:

Therefore, you are directed to make rain water harvesting system functional as per
DJB norms and inform to undersigned within 15 days, failing which your water
supply connection will be disconnected without any further notice.

lyyExecutive Engineer (DJ-092
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OFFICE OF THE EXECUTIVE ENG. ( D) -092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI

OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI

EMAIL:- eeswlianakpurifegmaiLcom Ph. 25547658
“STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND

Dated I 'i i '

fee*

N o DJB/EE(D)-092/2024-25/ $ ^/ )

To,1
The Young Aheria CGHS Ltd..
Plot No.02, Sec.07, Dwarka

New Delhi .ni

Subject: Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra

S .vena vs Chief Secretaiy, GNCTD & Ors.1

Rwerence: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

ofTlce has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was

found in 1 15 Nos. of Societies and R WI-Is were non-functional in 4 Nos. Societies

(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found

defective and non-functional.
Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

msiructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that

the compliance reports may be submitted in the above matter before Hon'ble NGT,

NDOHis 28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per

DJB norms -and inform to undersigned within 15 days, failing which your water

supply connection will be disconnected without any further notice.

P1u
^yExecutive Engineer (DJ-092

i
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J /OFFICE OF THE EXECUTIVE ENG. ( D)-092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI

OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI

EMAIL:- eesw1janakpur%gmail.cqm Ph. 25547658
"STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND 1 '

Dated

.1“’

No DJB/ EE(D)-092/2024-25 /

To,
t

Sri Agarsain Apartment CGHS Ltd..
!’!• >? No-10. S«-7. Dwarka
N.*\ v Delhi.75

i.
Subject: Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra

Saxena vs Chief Secretary, GNCTD & Ors.’
Reference: - DJB/SE(C)-08/2025/31/Dated 20;01,2025

£ 1
»'

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

olTlce has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was

si "a!id in 1 15 Nos. of Societies and R WI-Is were non-functional in 4 Nos. Societies

(List Enclosed). It shows that Rainwater HarvestingSystems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that

the compliance reports may be submitted in the above matter before Hon ble NGT,

NDOH is 28.03.2025.

:

i v-
1«

Therefore, you are directed to make rain water harvesting system functional as per

DJB norms and inform to undersigned within 15 days, failing which your water

supply connection will be disconnected without any further notice.
<

A*
Executive Engineer (D)-092

i

r.
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' nai OFFICE OF THE EXECUTIVE ENG. (D) -092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI

OVER HEAD TANK OPPOSITE BHARTI COLLEGE

Wf'iil

JANAK PURI NEW DELHI
EMAIL:- eeswlianakpuri@qmail.com Ph. 25547658

"STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE”
Dated :-No DJB/EE(D)-092/2024-25/

To,

The Residency.

St Ann’s CGHS Ltd

Plot N0-8A. sw7, Dwarka.
New Delhi -75

Subject: Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra

Saxena vs Chief Secretary, GNCTD & Ors.’

Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

'

1

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

ofrice has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was

found in 1 15 Nos. of Societies and R WI-Is were non-functional in 4 Nos. Societies

(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that

the compliance reports may be submitted in the above matter before Hon'ble NGT,

NDOH is 28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per

DJB norms and inform to undersigned within 15 days, failing which your water

supply connection will be disconnected without any further notice.

Vi Executive Engineer ( DJ -092hV:
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n
OFFICE OF THE EXECUTIVE ENG. ( D ) -092

DELHI JAL BOARD GOVT OF N. C.T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE

JANAK PURI NEW DELHI

k ,

.

EMAIL:- eeswljanakpuri@gmaH.com Ph. 25547658
CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE"

Dated : -
'No DJB/ EE(D)-092/2024-25/

To,

Dwarka CGHS Ltd .

Plot No. 21 Sec-7. Dvvarka.
New Delhi -75

;

t

Subject: Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra
: iV'na vs Chief Secretary, GNCTD &'0rs.'

N ' icrence: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

i

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was

found in 115 Nos. of Societies and R WI-Is were non-functional in 4 Nos. Societies

(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above memioned office of

SE(C]-08 to disconnect the water connection as per provision 3- (iii) mentioned in

ructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB , so that

compliance reports may be submitted in the above matter before Hon'ble NGT,

NDOH is 28.03.2025.

ns:

me

f
f
S Therefore, you are directed to make rain water harvesting system functional as per

DJB norms and inform to undersigned within 15 days, failing which vour water

pp]y connection will be disconnected without any further notice.su

Executive Engineer (D) -092

i
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OFFICE OF THE'

EXECUTIVE ENG. ( D) -092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI

OVER HEAD TANK OPPOSITE BHARTI COLLEGE

W /
• *

! I

JANAK PURI NEW DELHI
EMAIL:- ecswljanakpurlrffjgmail.com Ph. 25547658

ro/> COROAM WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE”
Dated *8-3-2 5No DJB/ EEJDJ-092/2024-25/

To,

The Shree Krishna CGHS Ltd

Plot No-23. Sec-7 . Dwarka.
New Delhi -75

Subject: Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra

Saxena vs Chief Secretary, GNCTD & Ors.'
: cnee: - DJB/SE(C)-08/ 2025/31/Dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 D.JB, wherein that

ofTlce has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was

found in 1 15 Nos. of Societies and R WI-Is were non-functional in 4 Nos. Societies

(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17,09.2019 from the office of Dir . ( Revenue) DJB, so that

ih ; ( mpiiance reports may be submitted in the above matter before Hon' ble NGT.

NDOH is 28.03.2025,

1

Therefore, you are directed to make rain water harvesting system functional as per

DJB norms and inform to undersigned within 15 days, failing which your water

supply connection will be disconnected without any further notice ,

|

e Engineer [ D|-Q92
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OFFICE OK THE EXECUTIVE F.M,T\ F. F. k ( I ) ) 092
OKI .III Ml. BOARD: MCI ( )!• DEI III

OUT JANAKIMIRI. DIME UMAR I I COI . I .EGE
E-mail: eeswljanakpiiriir^gmail.coin

O.OJB/EK ( D)-092/2024-25/ Date: J 7) -oj

. n.
asalri CGHS L td

Hoi no. -9 Sec.9.
Dwarka. New Delhi-78

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
\ s Chief Secretary. GNCTD & Ors.".

.
'Reference: - D,!B/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed ). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional .

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain vater harvesting system functional as per DJB
and inform to undersigned within 15 days, failing which your water supplynorms

connection will be disconnected without any further notice.

r\
-

EE (D)-0S(2
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"!V. (OFFICE OF THE EXECUTIVE ENGINEER( D) 092
DELHI JAL BOARD: NCT OF DELIII

OHT JANAKPURI, OPP. BHARTI COLLEGE
E-mail: eesw 1janak puri@gmai I .com

Date:NO.D.1B/EE (D)-092/2024-25/ 3^
~

To,

Mount Everest CGHS Ltd.,
Plot No.17. Sec.9.
Dwarka, New Delhi-110075

Disconnection Notice

Subject. - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 F.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed ). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

I

EE (D)-09?

^ tfV"
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OFFICE OF THE EXECUTIVE ENGINEER(D) 092
DELHI ML BOARD: NCT OF DELHI

OHT JANAKPURI, OPP. BHARTI COLLEGE
E-mail: eeswljanakpuritfilgniail.com

< A

5
NO.DJB/EE (D)-092/2024-25/ 2.3 rDate:

To.
Sun View Apartment
Plot no. -10B Sec.9,
Dwarka, New Delhi-78

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of 0:A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

*• ~
EE (D|-092
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. •‘Ee OFFICE OF THE EXECUTIVE ENGINEER( D) 092
DELHI JAl. HOARD: NCTOF DELHI

OUT JANAKPURI, OPP. BHARTI COLLEGE
E-mail: eeswljanakpuri@gmail.com

Cfcl)

NO.DJB/EE (D)-09272024-25/ 3q Date: 1 r^o3^
To.
K. K. CGHS. Bhrigu CGHS Ltd
Plot no. -4 Sec.9,

Dwarka, New Delhi-78
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWTIs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed ). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 ( iii ) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

and inform to undersigned within 15 days, failing which your water supplynorms
connection will be disconnected without any further notice.

L

EE (Dj-092

V”
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OFFICE OF THE EXECUTIVE ENGINEER(D) 092
DELHI JAL BOARD: NCT OF DELHI

OHT JANAKPURI, OPP. BHARTI COLLEGE
E-mail : eeswljanakpuri@gmail.com

1

I

l -
NO.DJB/ EE (D)-091/2024-25/ 3 $ Date: \%~or}'«5 -

To.
Shree Radha CGHS Ltd
Plot no. -3 Sec,9.
Dwarka, New Dellii-78

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ore.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies ( List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii ) mentioned in

instructional order dated 17.09.2019 from the office of Dir. ( Revenue) DJB, so that the

npliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

con

EE (D)-092
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OFFICE OF THE EXECUTIVE ENGINEER(n) 092
DELHI JAl. BOARD: NCTOF DF.I .III

01IT JAN AKPIJRI. OPP. BIIARTI COLLEGE
E-mail: ecswIjanakpuri(S).gmail .com

NO.DJB/EF. (D)-092/2024-25/ 3Cj Date:

To.
Royal Residency CGHS Ltd
Blot no. -5 Sec.9.
Dwarka. New Delhi-78

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C.)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (P)-092
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yv . OFFICE OF THE EXECUTIVE ENGINEER ( D)-091
DELHI JA1. BOARD: NCT OF DELHI

NEAR DWARKA WTI», DWARKA, NEW DELHI-110075

W

1^1 Date: \t\'0 )^ X 5NO.DJB/EE (D)-091/2024-25/

(£j)
To,

Godrej CGHS Ltd. ,
Plot No-14, Sec-10, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-I
Delhi Jal Board

Diary No
Date

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

^2rr EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per TO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

["i

(Satish Kumar)
EE (D)-091
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.jSftt - OFFICE OF THE EXECUTIVE ENGINEER (DJ-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
.©Sr

NO.DJB/EE (D)-091/2024-25/ 1 Date:

To,
Shahjahanabad CGHS ,
Plot No-1, Sect-11, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Co!iform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-l
Delhi Jai Board

Diary No. —
Date *

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8—EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091
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' £ OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ / Z Date:

SS To,
Heritage Apartments,
Plot No.-10, Sector 11
Dwarka, New Dehli-75

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

EE (RWH)"1
Delhi Jal Board

No
pate 1*

Sd/-
(Satish Kumar)

EE (D)-091

Copy to:
1 . SE(C)-09 for kind information pi.
2. SE (C )-8

^rr~EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091\—"
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAI. ROARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

<§Sr

NO.DJB/EE (D)-091/2024-25/| Date:

To,
$ h Rama Apartments

(Dr. RMLH & NHE CCxHS),
Plot No-2, Sec-11, Dwarka,
New Delhi-75

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.'\

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

»s,»»
ciry A/'o.

_ ref

7 r£L
his Sd/-lh

(Satish Kumar)
EE (D)-091Date

Copy to:
1. SE(C)-09 for kind information pi.
2. SE (C )-8

EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-l to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091

V
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

)% [ oxj^Xs-NO.DJB/EE (D)-091/2024-25/ f 1 ^ "f - Date:

To,
5T X Appu Enclave, Plot No-3D,

Sec-11, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.M.

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

- societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.
EE (RWH)--I

Delhi Jai Board
S

iiiEir
Sd/-

Diary No.
Date

(Satish Kumar)
EE (D)-091

Copy to:
1. SE(C)-09 for kind information pi,

2. SE (C )-8
MXT~EE (RWH)

4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

-
(Satish Kumar)

EE (D)-091

76
907



OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

<&<~r

tsh3-!*' !NO.DJB/EE (D)-091/2024-25/ ) % ° Date:

To,
M.K Residency,
Plot N0-8B, Sec-11, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-I
Delhi Jal BoarjL

Diary No
Date

1 . SE(C)-09 for kind information pi.
2. SE (C )-8

(RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

-do-
-do-

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ J 3 ) / Date:

To,
ZJjl Raman Vihar CGHS Ltd.,

Plot No-5A, Sec-11, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOFI is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

EE (RWHVl
Delhi Jal V* / n_

Dwrv No r H,

Date
1. SE(C)-09 for kind information pi.
2. SE (C )-8

-̂ EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

-do-
-do-

(Satish Kumar)
EE (D)-091
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m.
OFFICE OF THE EXECUTIVE ENGINEER (D)-091

DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

ggr

Af -' XSNO.DJB/EE (D)-091/2024-25/ ) 3 1$ Date:

To,
Gokul Apni CGHS Ltd.,
Plot No-5B, Sec-11, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.M.

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
>5o.~ (Satish Kumar)

EE (D)-091
piatV
pate — 22.

Copy to:
1. SE(C)-09 for kind information pi.
2. SE (C )-8

^TEE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

5NO.DJB/EE (D)-091/2024-25/ | Date:

To,
£ i Pragati Apartments,

Plot No-5C, Sec-11, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (Hi) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sf .CRWfl).;
Boardd r y jva

Sd/-Di
(Satish Kumar)

EE (D)-091Date
Copy to:

1, SE(C)-09 for kind information pi.
2. SE (C )-8

^r-EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091
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«s&
OFFICE OF THE EXECUTIVE ENGINEER (D)-091

DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ J S S 2— Date:

To,
£ The Sri Durga, CGHS Ltd.,

Plot No-6A, Sec-11, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any notice.

i-
Sd/-

(Satish Kumar)
EE (D)-091

Copy to:
1. SE(C)-09 for kind information pi.
2. SE (C )-8

-̂4r"E£ (RWH)
4. AE-I to pursue
5. ZRO (SW)-l to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091
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A;
OFFICE OF THE EXECUTIVE ENGINEER (DJ-091

DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

&<sr^

NO.DJB/EE (D)-091/2024-25/ 1 i :\$)X]X5Date:

To,
The New Arohi CGHS Ltd.
Plot No-13, Sec-12, Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functionai.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.
EE (RWH)-I

Delhi Jal Board
Diary No

Dale hi.
Sd/-

(Satish Kumar)
EE (D)-091

Copy to:
1. SE(C)-09 for kind information pi.
2. SE (C )-8-r^EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091
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& OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

itihxlisNO.DJB/EE (D)-091/2024-25/ J 3 Date:

To,

£ Li Abhiyan CGHS Ltd.,—— Plot No-15, Sec-12, Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

|£ (KWH’),!
! ' t'lhi Jai Board
ry No

Dale

L

Sd/-
(Satish Kumar)

EE (D)-091
[,

Copy to:
1. SE(C)-09 for kind information pi.
2. SE (C )-8

, 3-—EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

&
(Satish Kumar)

EE (D)-091
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£ OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

isUbNO.DJB/EE (D)-091/2024-25/ t ?> Ll ^h Date:

To,
&js The New Rajput CGHS Ltd.,

Plot No-23, Sec-12, Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

FF (P-
'WH}'!

Du- ry rrj :

1. SE(C)-09 for kind information pi.
2. SE (C )-8

^-EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

Sd/-
(Satish Kumar)

EE (D)-091i-3,
Copy to:

-do-
-do-

(Satish Kumar)
EE (D)-091
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& OFFICE OF THE EXECUTIVE ENGINEER CD)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ J Date: /$)» > ) .? -S'

To,
it ^ Classic Apartments,

Bairwa Bharti CGHS Ltd.
Plot No-24, Sec-12, Dwarka,

New Delhi-110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 D.1B, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

Delhi

Date -
1. SE(C)-09 for kind information pi.
2. SE (C )-8__-L-'EE'(RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

-do-
-do-

(Satish Kumar)
EE (D)-091

4
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& OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

Date: \%]*x ) jSNO.DJB/EE (D)-091/2024-25/ t 31 -5

To,
$ <) The Anjuman CGHS Ltd.,

Plot No-20, Sec-12, Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any furth^i^otice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8.̂ 37

_
"BE (RWH)

4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

A H (st' (Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
Sr§r

i plmh-sNO.DJB/EE (D)-091/2024-25/ )
Date:

To,
Kanaka Durga CGI-IS Ltd.,
Plot No-26, Sec-12, Dwarka,
New Delhi-110078

5°

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain waterharvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra SaxenaVs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein thatoffice has informed that they have conducted the survey of all RWEIs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are founddefective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH>!
Delhi JalBoatd

Diary No ,

Dm
1. SE(C)-09 for kind information pi.
2. SE (C )-8

^tr.—BE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

-do-
-do-

.wc®

<+ 6^ (Satish Kumar)
EE (D)-091
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& OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ 1 3 Date: J S

To,
Vimal CGHS,
Plot No-3, Sec-12,
Dwarka, New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".
Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(Q-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

"n 6>

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1 . SE(C)-09 for kind informational) ' "

i 2. SE (C )-8
/ —3r—EE (RWH)

to pursue
5. ZRO (SW)-l to take action as per IO of DOR dated 17.09.2019

-do-
-do-

6. EE’s copy.
7. O/c.

(Satish Kumar)
EE (D)-091

88
919



OFFICE OF THE EXECUTIVE ENGINEER (DJ-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

(gg*r°

isl /̂ssNO.DJB/EE (D)-091/2024-25/ f3 Date:

To,
-P- National CGHS Ltd.,

Plot No-4, Sec-3, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors,".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3. (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Flon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

£B(RWH>1

DelWWm
puuy Mo
©ate 232\3y+J?,,,

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

^r-EE (RWH)
4. AE-I to pursue
5. ZRO (SW) I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

&(SatisR Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

Date:NO.DJB/EE (D)-091/2024-25/ |^
To,
The Nava Kairali CGHS Ltd.,

^ Plot No-10, Sec-3, Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".
Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (Hi) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

BE (KWH}-!
3a ' ‘ '

A
Diary No- &&

Sd/-
(Satish Kumar)

EE (D)-091
2Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

^r-EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

i i sNO.DJB/EE (D)-091/2024-25/ Date:

To,
Majestic Apartments (Chinar CGHS Ltd.),

* Plot No-3, Sec-18A, Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.M.

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 . (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

/jJ H x' X x i Sd/-
2
_

, 1 v 'ia 2r (Satish Kumar)
EE (D)-091

Copy to:
1. SE(C)-09 for kind information pi.
2. SE (C )-8-̂37-EE-(RWH)
4. AE-I to pursue
5. ZRO (SW)-l to take action as per lO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ lH) Date

To,
Zls Samrat Ashoka,

Plot No-6, Sec-18A,
Dwarka, New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.,

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3. (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

EE (RWHV I
Delhi Jal Board

Diary No.

Date

Sd/-
(Satish Kumar)

EE (D)-091
Copy to: >0 &1. SE(C)-09 for kind information pi.

2. SE (C )-8
^TTEE (RWH)

4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091
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0 OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

»“* 1 ASNO.DJB/EE (D)-091/2024-25/ fLj XH

To,

X t* Kauna Vihar, Plot No-9,
Sec-18A, Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.M.

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

^r'EET(RWH)
4. AE-I to pursue
5. ZRO (SW)-I lu take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (DJ-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/1M 3 ) Date:

To,
'ga-Q Hare Krishna Valley,

^ Plot Noo-10, Sec-18A, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

EE (KWH)-I
'Oelhi Jal Roar <E-,

(Satish Kumar)
EE (D)-091
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& OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ 1<-| Date:

To,
Janak Residency ,
Plot No-12, Sec-18A,
Dwarka, New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision '3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

^r̂ EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

EE(RWH.M
Delhi M Bitted*

DiaryNiŵ ::>2i~
Date

(Satish Kumar)
EE (D)-091
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Vv OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

ISl^-JlSNO.DJB/EE (D)-091/2024-25/ Date:

To,

^ The Manokamna CGHS Ltd.,
^ Plot No-16, Sec-18A, Dwarka,

New Delhi-110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.n.

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3. (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per ID of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

SSwvw(W feuty- EE (D)-091
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«S5*
OFFICE OF THE EXECUTIVE ENGINEER (DJ -091

DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

18/NO.DJB/EE (D)-091/2024-25/ 1^3^ Date: X S

To,
Batukji CGHS Ltd.,
Plot No-5B, Sec-3, Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8_JL-Efr(RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy,

7. O/c.

-do-
-do-

sssii (Satish Kumar)
EE (D)-091

VHW '
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£> ; OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL HOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

Date: f #/ 0,4. ji-fTNO.DJB/EE (D)-091/2024-25/

To, $1
Jaypee CGHS Ltd.,
Plot No-2, Sec-22, Dwarka,
New Delhi-110077

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOFI is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

«-3r-EE“(RWH)
4. AE-I to pursue
5. ZRO (SW)-l to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

EE (pwtt)-l
L."*-"CSatish Kumar)

EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (DJ-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

IS'/ 'UJAS'NO.DJB/EE (D)-091/2024-25/ [ Lj (, Date:

To,
%JL Nav Sansad Vihar CGHS Ltd.,

Plot No-4, Sec-22,Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional:

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3- (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

<r—Jr.—EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-l to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

EE (RWH)-I
Delhi Jal Board

No, 2AP (Satish Kumar)V '
^ EE (D)-091M
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAI, BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/^ Date:

To,
DGCS CGHS Ltd.,
Plot No-6, Sec-22, Dwarka,
New Delhi-110077

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

^r^EE~
(RWH)

4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

EE (RWH)-l
Mhi Jal Board (Satish Kumar)

Sp.utfy EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091

DELHI JAL HOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/|Lf Date:

To,

tf Aero View Weights,
* Plot No-3B, Sec-22, Dwarka,

New Delhi-110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.”.

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 • (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

-̂3r̂ EE"

(RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

_2,Bĵ (Satish Kumar)

Q-
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091

DELHI JAL HOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

©ir >

w|°x\xsNO.DJB/EE (D)-091/2024-25/ (^£3" Date:

To,
§5 New Millaneum Apartments,

(Rao CGHS Ltd.) Plot No-2,
Sec-23, Dwarka, New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01 .2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 ( 115+4) are found
defective and non-functionah

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3. (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1 . SE(C)-09 for kind information pi.
2. SE (C )-8

«r-̂ T"EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-l to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.

7. O/c.

-do-
-do-

EE (»WH>I t

OelhWalBoat^ ^tojafy NO. "*|~TT“c (Satish Kumar)

pateS' EE (D)-091
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& OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL HOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

o

5 S'NO.DJB/EE (D)-091/2024-25/ 1 ^ 9^ Date:

To,

£ 6 IFCI CGHS Ltd. Plot No-4,
Sec-23, Dwarka,
New Delhi-75

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".
Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)~08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir, (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

BE (KWH)"1
OethiJal Board

Diary No. <Satish Kumar>
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ Date:

To,
Vishwas Nagar EPP CGHS Ltd.,
Plot N0-6A, Sec-23, Dwarka,

New Delhi-110077
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

<s5^L—£fr(RWH)
4. AE-I to pursue
5. ZRO (SW)-l to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

S
(Satish Kumar)

EE (D)-091
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& OFFICE OF THE EXECUTIVE ENGINEER (DJ-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DF.LHI-110075

)

NO.DJB/EE (D)-091/2024-25/ \ &°8 Date: j& joj ) ) cj

To,
<8% Shubham Apartments (NPCC)CGHS Ltd.,

Plot No-13, Sec-22, Dwarka,
New Delhi-110077

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F~Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8—erT EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

EE (RWH)-!
Delhi Jal Board

Diary No (Satish Kumar)
EE (D)-091

: '" • y

DM?
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091

DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

Date: \%jNO.DJB/EE (D)-091/2024-25/ J5/£

To, $1
Delhi Apartments CGHS Ltd.,
Plot No-15C, Sec-22, Dwarka,
New Delhi-110077

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3. (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-l to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

EE (RWH)-I
Delhi Jal Board

i • dry No
Date 2£

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

isM>sNO.DJB/EE (D)-091/2024-25/ j Date:

To,

^ Bank Vihar Apartments,
Plot No-16, Sec-22, Dwarka,
Delhi-110077

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Ilon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

^3TW(RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per 1U of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

EE (RWH)-I$JL ^
Delhi Jal Board

Diary -ZSSL
Dale .,_,,v,2£l4^

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAI. HOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ 1 5 2-^ Date:

To,
D I Shri Sanmati CGHS Ltd.,

Plot No-1, Sec-19B, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.M.

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1 . SE(C)-09 for kind information pi.
2. SE (C )-8

(RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

EECKVmU
(Satish Kumar)

EE (D)-091

Date ...
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is£ OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL HOARD: NCT OF DELHI

NEAR DWARKA WTF, DWARKA, NEW DELHI-110075

g&' )

l$ l°2- j2ci.grNO.DJB/EE (D)-091/2024-25/ f S 3£ Date:

To,
C\2, Sheetal Vihar CGHS Ltd. ,

^ Plot No-10, Sec-23, Dwarka,
New Delhi-110077

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A , 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (ifi) mentioned in
instructional order dated 17,09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

r̂̂ EE-(RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

cf
(VP.F CKWH).J

Delhi Jal Board
Diary No JdTO

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

&

1gJeZ.l3*lS
NO.DJB/EE (D)-091/2024-25/ )$US Date:

T’o,
C1 % Manisha Towers, Plot No-7B,

Sec-23, Dwarka,
New Delhi-110077

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain waterharvesting in the matter of O.A. 147/2021 E.A 04/2023 tilled as "Mahesh Chandra SaxenaVs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 - (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

-3r-EE (RWH)
4. AE-I to pursue
5.-ZRO (SW)-ho Take actldn as per IO ofDOR dated 17.09.2019
6. EE’s copy,

7. O/c.

-do-
-do-

EE(RWH)*1
Oeihi Jal Board .

Diary Mia.

Date

(Satish\st^iar)
EE (D)-091
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& OFFICE OF THE EXECUTIVE ENGINEER (D) -091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ /SS^ Date:

To,
Chopra Apartments, Plot No-8,
Sec-23, Dwarka,
New Delhi-110077

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 <iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1 . SE(C)-09 for kind information pi.
2. SE (C )-8
-3. -EE-(RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

JSSBSi,SET
.9

(Satish Kumar)
EE (D)-091

Ho...Dtaty

Date 22!
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

I 9j° )-} jS'NO.DJB/EE (D)-091/2024-25/ \ S ^ Date:

To,
H £ Dwarka Dham Apartments,

Mahajan Shree CHGS Ltd.,
Plot No-13, Sec-23, Dwarka,
New Delhi-110077

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

*
,—37—BEr (RWH)

4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

EE (RWH)-I
Delhi Jal Board

pi&t y No.—Date
_ (Satish Kumar)

EE (D)-091
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&:22s
OFFICE OF THE EXECUTIVE ENGINEER (DJ-091

DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

/ %\* x l 5.NO.DJB/EE (D)-091/2024-25/ ( S C ^ Date:

To,
Nishat Apartments,
Plot No-5, Sec-19B, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (i.ii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

(RWH)
4. AE-I to pursue
5. 7,R O (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c,

-do-
-do-

JSS^S- &
t>^e -
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& OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
.©Sr->

|5 Ĵ iNO.DJB/EE (D)-091/2024-25/ Date:

To,

qi- Bhagwati CGHS Ltd.,
Plot No-8, Sec-19B, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. .

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

^3r"EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

EE (RWH>!
EietttiJal Board

(Satish Kumar)
EE (D)-091

V NO. -
(. ?- J /-.-A,,•

^
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4^ OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

I $\ X] AS
NO.DJB/EE (D)-091/2024-25/ ( 5 Date:

To,
| Mahabhadrakali CGHS ,

Plot No-6, Sec-13, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - D.lB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

< -̂'"3r
_
EE (RWH)

4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

EE (RWH)-I
Delhi Jal Board

(Satish Kumar)
EE (D)-091
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I * Li
OFFICE OF THE EXECUTIVE ENGINEER (D)-091

DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DEI.HI-110075

'

l%l o j j jUXSNO.DJB/EE (D)-091/2024-25/ |5 Date:

To,

White Rose CGHS Ltd.,
Plot No-7, Sec-13, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 D.1B, wherein that
office has informed that they have conducted the survey of all RWEIs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

^r̂ EE (RWH)
4. AE-1 to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

EE (RWH)-I
Delhi -fal Board

./4£2. (Satish Kumar)
EE (D)-091

ury No.
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H; OFFICE OF THE EXECUTIVE ENGINEER (DJ-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

xsNO.DJB/EE (D)-091/2024-25/ ) c5"

^ 2— Date:

To,
f = 5 Swarup Sadan CGHS Ltd.,

Plot No-4, Sec-13, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3- (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091

Copy to:
1 . SE(C)-09 for kind information pi.
2. SE (C )-8

^L-EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

EE (RWH)-I
Delhi Jal BoardfeiH. (Satish Kumar)

EE (D)-0915̂ Diary No."I?mr0«'
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

1 $1°J-I xsNO.DJB/EE (D)-091/2024-25/ ( 5" 7°) Date:

To,

^ Daffodils Apartments,
Plot No-36, Sec-6, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115-1-4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28,03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

£ (Satish Kumar)
EE (D)-091

jv
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.-V OFFICE OF THE EXECUTIVE ENGINEER (DJ-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ ( £° 6 Date:

To,

f S h r e e Balaji CGHS,
” Plot No-37, Sec-6, Dwarka,

New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.M.

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1 . SE(C)-09 for kind information pi.
2. SE (C )-8

EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per ,IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

IEE
(Satish Kumar)

EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAI, BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
<3<~rw

t$)+! s- vfNO.DJB/EE (D)-091/2024-25/ £ Date:

To,
\ 1 ° Ispatika Apartment,

Plot No.29, Sec-4, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.M.

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1 . SE(C)-09 for kind information pi.
2. SE (C )-8

, -̂37'EE (RWH)
4. AF.-T tn pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

EE (RWHH
Delhi Jal Board

r +u-y No
im

(Satish Kumar)
EE (D)-091

AV"
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

Date: %SNO.DJB/EE (D)-091/2024-25/ / L

To,
\) $ RD Apartment,

Plot No-20, Sec-6, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List-

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOFI is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

^
i'—EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.

-do-
-do-

7.

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

-o

NO. DJB/EE (D)-091/2024-25/ / C S'Date:

To,
Shri Ganinath CGHS Ltd.
Plot -1, Sec-5, Dwarka
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8—Efr(RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

w*4 Q.EECRWHVl-'elhi Jal Board
Mo TS'^_iX (Satish Kumar)

EF. (D)-091
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& OFFICE OF THE EXECUTIVE ENGINEER (I))-091
DELHI JA1. BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

gf&r

f6 3^ 1*1’ !- 'NO. DJB/EE (D)-091/2024-25/ Date:

To,
The Saptaparni CGHS Ltd.,
Plot No-4, Sec-19B, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, CiNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SF. (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWl-ls of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

<3r"EEf(RWH)
4r AE-I to
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2U IV
6. EE’s copy.
7. O/c.

-do-
-do-

£E (RWft)4Delhi Jal Board (Satish Kumar)
ftftfyNo. EE (D)-091(k
Date
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
mr

I isNO.DJB/EE (D)-091/2024-25/ f & J Date:

To,

^ fj Lord CGHS Ltd.,
Plot No-7, Sec-19B, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

-̂ar'EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-l to takeaction as perlO ofDOR-dated l 7^9r204^6. EE’s copy.
7. O/c.

-do-
-do-

EE (RWH)-l
Delhi Jal Board ,

(Satish Kumar)
EE (D)-091

1 .ary No.
Date 2«
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OFFICE OF THE EXECUTIVE ENGINEER (DJ -091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWftRKA WTP, DWARKA, NEW DELHI-110075
<sSr

NO.DJB 'EH 1 /2024-25/ \“ 5 i Date: I °|°

To,

Prabhav* Apaoiment, Plot No.
298 , See -10, Ov - arka,
New LX - m-i I uu / :j

Disconnection Notice

Subject : - Notice ibr disconnection of water supply due to non- functional rain water
harvesting in the matter of O A. K 7/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs (%<:. Sectary, GNC'l D W Oi:;.".

RcfeftuM: - U# B/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societie: ar-d reports from DIQC were got analysed and found that F-Coliform was found

Societies and 11tf/Hs were non-functional in 4 Nos. Societies (List
Enclosed ) it shows that Ram Water Harvesting Systems in 119 (115+4) are found
defettiv .: and Aon-functional.

Nos .in

Fu, .lie; < n v+ w of above a request has been received from above mentioned office of

SE(Q-' 8 to disconnect the water connection as per provision 3 (iii) mentioned in
instp c; n or.-i ,;; - dated 1 7.09.20 i 9 from the office of Dir. (Revenue) DJB, so that the

compliance '•ejtorts may he saMr.ihed in the above matter before Hon’ble NOT, NDOH is

28.03 . 2 3.5.

Therefore, you are directed to make rain water harvesting system functional as per DJB
which your water supplynorms and infoim to undersigned within 15 days, failing

connectfon Will be msconneuter! Without any further notice.

EE (RWH)-I
Delhi Jal Board

Diary No.
Date

Sd/-Mi (Satish Kumar)
EE (D)-091

Coin tc .
-00 for kind inferiuation pi.

-dO-
-do •

J

r + ;F WU ;

An- ' io pursue
,s , ZR( J ;SVv'j-l to take action as per 10 of DOR dated 17.09, 2019

6 TEA copy.
/ O 'e

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI TAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
®s>

fXTBj E&CfcV-^iJ 4®4L,- _> yr/ I* 6-3f*Jo'

b a J l i e f - f t J*3. )*To,
Rohit A par mem ,

Plot No 30, Sec-10, Dwarku,
New 'i i 'JCffi

Disconnection Notice

Subject , - Notice tor disconnection of water supply due to non- functional rain water
harvesting in trie matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chici'Secretary, GNCfD A Ors.F

Reference: .DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office lias imwn.ed that they have conducted the survey of all RWHs of 176 CGHS

. societies ana reports from DfQC were got analysed and found that F-Coliform was found
in 11 Nos. av Societies an.:! R WHs were non-functional in 4 Nos. Societies (List
Enclosed), it shows that Rain Water Harvesting Systems in 119 (115-1-4) are found
defective and non-functional.

Fuihe; m view of above a request has been received from above mentioned office of
SE(C)-R1 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms \nd itdorm to undersigned within 15 days, failing which your water supply
connect ton Gl) be disconnected witnout any further notice.

EE (RWH)-I
Delhi Jal Board

Diary No.
Date

Sd/-
(Satish Kumar)

EE (D)-091
Copy u

•( 2 j-09 icr kind information pi.
SF ;C }-8

^rl h (RWH)
4 AE-1 to pursue
5 . ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

•do
-do-

6 TEN copy.

(Satish Kumar)
EE (D)-091
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I
OFFICE OF THE EXECUTIVE ENGINEER (D)-091

DELHI jAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

i

NO.DJR/EE (D)-091/2024-25/ Date:

To,
Diesel bhed CuHS Ltd.,
Plot Ko-26, See- i 0, Lwa.xa,
New Delhi- i i0075

Disconnection Notice

Subject; - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O. A. 1A?/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chivf Secretary, GNCTD Jsc Ois.".

Reference: - D;dL'SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societie end reports from DTQC were got analysed and found that F-Coliform was found
in lid Nos of Societies ana RV/Hs were non-functional in 4 Nos. Societies (List
Enclosed,). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defect*v«* and hDn - runctional.

Furthe: in view of above a request has been received from above mentioned office of
SE(C)-v8 to disconnect the water connection as per provision 3 (iii) mentioned in
instiic*'. D o: + r dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NOT, NDOH is
28.03.2U25.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms anu inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-IDelhi Jal Board
Diary No
Date

Sd/-
(Satish Kumar)

EE (D)-091
Copy t.c .

. .SE;C;-09 for kind information pi.
r hr. , L j -8
Prr- Lit / RWHj

AE- ; tv > pursue
5. ZRO (vSW)-l to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.

-QC-
-do

O c

6^ (Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091

DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

©S> • )!

NO.DJB/EE CD)-091/2024-25/ t* 3- ^ Date:

To,
The Shi Wok CGHS Ltd.,
Plot No-6, Sec-6, Dwarka,
New Delhi- i 10075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of OA. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Or:;.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has iru'

oiTi'.ed that they have conducted the survey of all RWLIs of 176 CGHS
. soeietic and reports from DTQC were got analysed and found that F-Coliform was found

in 11., No:-:, of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective, and non-functional.

Fur die; in view of above a request has been received from above mentioned office of
SE(C)-u8 to disconnect the water connection as per provision 3 (iii) mentioned in
instruct onai order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply

connection will bo uisconnected without any further notice.

EE (RWH)-l
Delhi JalBo^X^rotate-

Sd/-
(Satish Kumar)

EE (D)-091

Copy to
. SL\ Cj-09 for kind information pi.

SB/A-8
*r-hE (RWH)
4. AE-.

'I to pursue
5. 21RO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.

-do-
-do-

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091

DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

f ' •o

NO.DJB/EE (D)-091/2024-25/ |*g Date: lLl )vjJj

To,
Pushpaniali Apartment,
Plot No. 10, Sec-4, Dvvarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.” .

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies ana reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-0S to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

EE (RWH>1
Delhi Ja^oarg Sd/-

(Salish Kumar)
EE (D)-091

Copy to:
. SE(C;-09 for kind information pi.

-do-
-do-

2. SE (C )-8
EE (RWH)

4. AE-1 to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
’ )

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI fAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

•)

I'i loXji.iNO.DJB/EE (D)-091/2024-25/ Date: «r

To,
Guru Apartments,
Plot No-2, Sec-6,

Dwarka, New Delhi-110075
Disconnection Notice

Subject : - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/S£(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and repons from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and R \VHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-oo to disconnect the water connection as per provision 3 (iii) mentioned in
instruct 'orial order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be unconnected without any further notice.

EE (KWH)-*
pelluJall^P

r^T
Date

Sd/-
(Satish Kumar)

EE (D)-091

Copy tc:
. S£ *Cj-09 for kind information pi.

SE [C )-8
EE (RWH)

>. AE-J to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EEA copy.
/ O 'c

-do-
-do-

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
<S§&'

* •

V.v. »

NO.DJB/EE (D)-091/2024-25/|® Date: j 4)* ,% j
To,
New Jy-.ti CGHS Ltd.,
Plot No. 27, Sec-4, Dwarka,
New Delhi-78

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
s office lias informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 iNos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to uiscormect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NOT', NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

BE (RWH)"1
Delhi Ul Board

Diary

Sd/-
(Satish Kumar)

EE (D)-091
DateCopy to:

' . SE;C j-09 for kind information pi.
SE ( C )-8

4r—feE (RWH)
4. AE-J. to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6 . EE’s copy.
7 O b

-do-
-do-

0
(Satish Kflrnar)

EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
<ggr-o

NO.DJB/EE (D)-091/2024-25/ ( / Date: j^ X 5

To,
Vrindavan Apartments
Plot No-1, Sec-6, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 113 iSos. oi Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-o8 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

EE (RWHVI
Delhi Jal Board

Sd/-DiaTy No.

Date „

(Satish Kumar)
EE (D)-091

Copy to:
. SE(C)-09 for kind information pi.

-do-
-do-

2 . SE (C )-8
-̂rrr̂ EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-l to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7 O/c.

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

>

NO.DJB/EE (D)-091/2024-25/ I / 1 2- Date: ) H \̂ / as-

To,
Antriksh Apartments (DDA Employees CGHS Ltd),
Plot No. 26, Sec-4, Dwafta,
New Deihi- I i 0078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A.\47/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office lias informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed), it shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-u8 to disconnect the water connection as per provision 3 (iii ) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

Sd/-
Ho. (Salish Kumar)

EE (D)-091
DiatV
Date ..

Copy to:
. SE,Q-09 for kind information pi.

2, SE (C )-8
(RWH)

4. AE-1 to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
V. Q/c .

-do-
-do-

(Satish Kumar)
EE (D)-091
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53»
OFFICE OF THE EXECUTIVE ENGINEER (D)-091

DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

<g§rn

Date : tH I*NO.DJB/EE (D)-091/2024-25/ ) / /

To,
IBS Apartments CGHS Ltd.,
Plot N. 9, Sec-4, Dwarka,

New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.M.

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-G8 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

A*S&£,
D'taTN

Dave ..

Sd/-
(Satish Kumar)

EE (D)-091

Copy to.
_ . SE(C)-09 for kind information pi.
2. SE (C )-8—EE-(RWH)
4. AE-J to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7 O/c.

-do-
-do-

[\V>
(Satish tfumar)

EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
<gg>*

")

Date: I L i j o j j IsNO.DJB/EE (D)-091/2024-25/ 11 2- 4

To,
Saheta CGHS Ltd.,
Plot No. 30, Sec-4, Dwarka,

New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

EE (KWHVI
Delhi Jal Board

D,aryNo. -T^Daie -.3.1—1 -V
1. SE(C)-09 for kind information pi.
2. SE (C )-8

(RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

Sd/-
(Satish Kumar)

EE (D)-091

Copy to:

-do-
-do-

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ H Date: 5.,+

To,
Jai Mata Kalyani Apartments,
Plot No-31, Sec-4, Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Ys Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

EE (RWH)-l
Delhi Jal Boaro^

Diary No 2^—»-
Sd/-

(Satish Kumar)
EE (D)-091

Date
Copy to:

1 . SE(C)-09 for kind information pi.
2. SE (C )-8

e—3^—EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
&•-->

o

Date: I 9. 5-NO.DJB/EE (D)-091/2024-25/ f / H o

To,
Bank Apartment,
The Bank Niwas CHGS Ltd.,
Plot No. 22, Sec-4, Dwarka,

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

EE (EWH)-1
Delhi JalBoar^

norms

Sd/-
(Satish Kumar)

EE (D)-091

Copy to:
1. SE(C)-09 for kind information pi.
2. SE (C )-8

^ 3T EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ f ( Cf Date: /7/ojyio^ T

To,
Dharam CGHS Ltd.,
Plot No.18, Sec.18A, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.M .

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

EE (KWH>1
Delhi

Diary No.

Date

Sd/-
(Satish Kumar)

EE (D)-091

Copy to:
1. SE(C)-09 for kind information pi.
2. SE (C )-8-̂3r-EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ D a t e: /a */ •** AS"

To,
Belur Heights, Plot No.01,

Sec.18A, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.M.

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has infonned that they have conducted the survey of all RWHs of 176 CCrHS

societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

PE (RV/HV1

Sd/-
(Satish Kumar)

EE (D)-091
Y.) » ' lYV

Oatt
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

^—?r.—EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)

EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

©Sr

NO.DJB/EE (D)-091/2024-25/ \( Date: > 5

To,
The Kunj Vihar CGHS Ltd,
Plot NO.19, Sec.12, Dwarka,
New Delhi-75

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

and inform to undersigned within 15 days, failing which your water supplynorms
connection will be disconnected without any further notice.

EE ,

Delhi Jal

Diary
Sd/-

(Satish Kumar)
EE (D)-091D a t e — •

Copy to:
1. SE(C)-09 for kind information pi.
2. SE (C )-8

^Tr-EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar )

EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)- 091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
.©Sr )

fLil aljlvASNO.DJB/EE (D)-091/2024-25/ j j Date:

To,
Chitrakoot Dham, Plot No.02,
Sec.19, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.M.

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without (i$fthe¥it)o\ice.

Delhi Jal

norms

Sd/-
(Satish Kumar)

EE (D)-091

Copy to:
1. SE(C)-09 for kind information pi.
2. SE (C )-8

^r-EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

-do-
-do-

£
(Satish Kumar)

EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
sSr1

NO.DJB/EE (D)-091/2024-25/ 1 )3- ^ Date:
AS'T'

To,
Shiv Shakti CGHS Ltd.,
Plot No.10, Sec.10, Dwarka,
New Delhi-75

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.
EE (RWH)-I

Delhi Jal Board
Diary No. j-3j
Date ___

Sd/-
(Satish Kumar)

EE (D)-091

Copy to:
1. SE(C)-09 for kind information pi.
2. SE (C )-8
-̂EE (RWH)

4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

-do-
-do-

(5̂
(Sati.sh Kumar)

EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ f / Date:

To,
Chandanwari CGHS Ltd.,
PlotNo.08, Sec.10, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.M.

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
- office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

EE (RWH)-I
Delhi Jal Board

•) \2 Sd/-
(Satish Kumar)

EE (D)-091

Copy to:
1. SE(C)-09 for kind information pi.
2. SE (C )-8
*-EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

" )

NO.DJB/EE (D)-091/2024-25/ 118% Date:

To,
H.M.M. Employees
CGHS Ltd.,Plot No.06,
Sec.10, Dwarka, New Delhi-75

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

EE (RWH>I
Delhi Jal Board

Diary No —Da'e

Sd/-
(Satish Kumar)

EE (D)-091

Copy to:
1 . SE(C)-09 for kind information pi.
2. SE (C )-8

EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

-do-
-do-

Sst
(Satish Kumar)

EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (DJ-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ I I Date:

To,
Amba CGHS Ltd.,
Plot No.05, Sec.10,
Dwarka, New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWHM
Delhi Jai Board

Diary No. . -2->H Sd/-
(Satish Kumar)

EE (D)-091Dau
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

^r-BE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

W
(Satish Kumar)

EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ (^ P Date:

To,
South Delhi Apartments,
Plot No-8, Sec-4, Dwarka

New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C,)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-I
Delhi Jai Board,

Diary No
Date

Sd/-
(Satish Kumar)

EE (D)-091

Copy tc .

. SE(C)-09 for kind information pi.
2* SE (C )-8
j EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

o

Date : ISNO.DJB/EE (D)-091/2024-25/ ( 2- / 6

To,
Aakriti Apartments (Civil Supplies CGHS Ltd.)
Plot No. 6, Sec-4, Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWMs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDQH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

and inform to undersigned within 15 days, failing which your water supplynorms
connection will be disconnected without any further notice.

EE (RWHV1

Delhi JalJoaj^ Sd/-
(Satish Kumar)

EE (D)-091

Copy to:
. SE(C)-09 for kind information pi.

-do-
-do-

2. SE (C )-8
-3r—EE (KWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

(Satish"Kumar)
EE (D)-091
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ISSL
OFFICE OF THE EXECUTIVE ENGINEER (D)-091

DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

•o

Date: mfo j-jNO.DJB/EE (D)-091/2024-25/12-2-

To,
Patel CGHS Ltd.,
Umiya Saoan, Plot No. 4,
Sec-4, Dwarka, New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.M.

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SF, (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 front the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

EE (RWH)-I
DelhWalBoart

Date —*

Sd/-
(Satish Kumar)

EE (D)-091

Copy to:
;. SE(C)-09 for kind information pi.
2. SE (C )-8

^ —E£-(RWH)
4. AE-1 to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091«1
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OFFICE OF THE EXECUTIVE ENGINEER (DJ-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

->

^o- O

To,
Anamika Apartments,
Plot No-25B, Sec-4, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOFI is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

EE (RWH)'I
Delhi Jal Board

Diarv No
oa < / rtmsa.

Sd/-
(Satish Kumar)

EE (D)-091

Copy to:
1. SE(C)-09 for kind information pi.
2. SE (C )-8

EE (RWH)
4. AE-1 to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

ml s*isNO.DJB/EE (D)-091/2024-25/ Date:

To,
Panchsheel Apartments CGHS Ltd.,
Plot No. 24, Sec-4, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWLIs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

EE (RWH)-I
Delhi Jai Board_ Sd/-

(Satish Kumar)
EE (D)-091

Diary No
Date \

Copy to:
1. SE(C)-09 for kind information pi.
2. SE (C )-8—ffr—EE (RWFI)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091

Date:NO.DJB/EE (D)-091/2024-25/
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091

DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

I

<7NO.DJB/EE (D)-091/2024-25/ \V~f 9 Date:

To,
Ratnakar Apartments
(The Ratnakar CGHS Ltd.)
Plot No,21, Sec-4, Dwarka,
New Delhi -110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

EE (RWH)-I
Delhi Jal Board

Diary No
Date

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1 . SE(C)-09 for kind information pi.
2. SE (C )-8

^3r-EE (RWH)
4. AE-1 to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

A
w (SatisnKumar)

EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

DatNO.DJB/EE (D)-091/2024-25/ ^If )

To,
Krishna Apartment,
Plot No.13, Sec.9, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS

• societies and reports from DTQC were got analysed and found that F- Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii ) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

EE (RWH)-I
Delhi Jal Board

UTVM.
Sd/-

Diary No.

Date
(Satish Kumar)

EE (D)-091

Copy to:
1. SE(C)-09 for kind information pi.
2. SE (C )-8
3r-*EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091
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. OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
aw-. T

•NO . DJB/ev. CDV09 I /2024-25/ Date: mfeJ-/ 2o 2$

To,
Vinavai.CGHS Ltd.
Plot No-36LS'oc-U)

: Dwa/ka,
NewDu 'a 6

Disconnection Notice

Subject: - Notice for dLconriertLm of water supply due to non- functional rain water
hamsiMg in fie matter of O.A. '.47/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chic Seoit lafy, GNCffJ & Ors. ’ .

Refere .ote: D]E - SE( C)-08/2(125/31 dated 20.01.2025

%mdL refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has ir /Lvmed tha. they have conducted the survey of all RWHs of 176 CGHS
socitdc.- -.nJ llpo;® from DTOC were got analysed and found that F-Coliform was found
in ilh No:-. Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed ). It show's that Rain Water Harvesting Systems in 119 (115+4) are found
defccti v and m.ri functional.

Further If v ,«. vv of above a request has been received from above mentioned office of
reconnect the water connection as per provision 3 ( iii) mentioned inSi .,( r- 1.

instiuef . ua: ortcr dated 17 09.20 ) 9 from the office of Dir. (Revenue) DJB, so that the

compliance "AoiNs may be Submitted in the above matter before Hon’ble NOT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms ino infoivn to undersigned within 15 days, failing which your water supply

connect will he disconnected without any further notice.

EE (RWH)-I
Delhi Jal Board

Diary No
Date

Sd/-
(Satish Kumar)

EE (D)-091

Coov tc .

- 0+ kind :: . LJ muon pi.
0' N . )-?•

A Erf to pursue
S. 2LK.O (SVj-1 to take action as per IO of DOR dated 17.09.2019

. EE’s copy

v )

- an -
-oo

J c

(Satish Kumar )

EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI SAL BOARD: NCT OF DELHI

NEAR £JWAIWA WTP, DWARKA, NEW DELHI-110075

NO.DJF 'FF ''D)- 091/2024-25/ °{ Date:|Lj^J A-25'

To,

Baroda House dRGE CGHS l .ti.,
Plot Nr."40A See-] 0, Dwaika,
New Delhi "'

/ 5

Disconnection Notice

Subject - Notice for cikeonriectnn of water supply due to non- functional rain water

harv_si:..g in the matter of O.A. :3'72021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chic; o.ecraa*j- , GN'Ci'D k Grs.1 .

Reft re - me: - DJE 'SE(C)-08/2025/31 dated 20.01.2025

kindly refer to above mentioned letter received from SE (C )-8 I)JB, wherein that

office l*vs !r* .\.iii.ed tha.: die/ nave conducted the survey of all RWHs of 176 CGHS

social.. urn: > poi'vS from Dl't ^v.. were got analysed and found that F-Coliform was found

in 115 N o.v rtt Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed ;, i . dhows that Rain Water Harvesting Systems in 119 (115+4) are found

defects i arid hon-functional.

Fu/die, m view of above a request has been received from above mentioned office of

SE(C)-< to c isoonnecf ihe water connection as per provision 3 (iii) mentioned in

instruct; o.iw o ocv dated 17.-02.2019 from the office of Dir. (Revenue) DJB, so that, the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

in 'iVj i . K.:- o •strobilect-.*d without any further notice.cormec

EE (RWH)-I
Delhi Jal Board

Diary No.

Date

Sd/-
(Satish Kumar)

EE (D)-091

Copy tc.
:T , „ , -0k fi ;i kmc! mu*,filiation pi.

. OF. , C )-8
kd (R',7h)

AF. - i ro pursue
/.Ku (SW)-l to take action as per IO of DOR dated 17.09.2019

LEG copy.

-oo-
-do-

4.
1

•

VV(Satish Kumar)

EE (D)-091
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& OFFICE OF THE EXECUTIVE ENGINEER (DJ-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ |o ov Date:

To,
New Ashiana Apartment,
Plot No.10, Sec.06,
Dwarka, New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra
Saxena Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
. office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

BE (B'WH)-I
Delhi Jat fjoar <^Duty N°. -xrqiD

Date L-VV-J

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

1. SE(C)-09 for kind information pi.
2. SE (C )-8

(RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

-do-
-do-

(Satish Kumar)
EE (D)-091
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I OFFICE OF THE EXECUTIVE ENGINEER (DJ-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
<§S>

NO.D.5B/EH (DI -091/2024-25/ |*4 Date:

To,
Engine;., s Apartments (Consulting Engineers CGHS),
Plot No-11, Sec-18A,
Dwarka, New Deihi-78

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain waterharvesting ir, the matter of O.A. 14 7,2021 E.A 04/2023 titled as "Mahesh Chandra SaxenaVs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein thatoffice has informed that they have conducted the survey of all RWHs of 176 CGHSsocieties and reports from D'l'QC were got analysed and found that F-Coliform was foundin 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (ListEnclosed), it shows that Rain Water Harvesting Systems in 119 (115+4) are found
defectAs and Aon-functional.

Further m view of above a request has been received from above mentioned office of
SE(C)". N to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Theiefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
conned on wiP bo disconnected without any further notice.

Eft t*
Sd/-

(Satish Kumar)
EE (D)-091

Copy tc.
IE;2 / *09 for kind information pi.

-do-
-do-

A SE C ,i-8
STHE (RWH)

AEA to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

EE’s copy.
7 O c

(Satish Kumar)
EE (D)-091
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I V OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

5 <gg>-o

Date: ^f )e> jj XcAS
NO.DJfi/EE (D)-091/2024-25/ / ° I'i

To,
Anusu;.. .'nan CGHS Ltd.,
Plot No- , Sec-6. Dwaika,
New Delhi-Ti 0075

Disconnection Notice

Subject : - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 1^7/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Ch Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office Las informed that they have conducted the survey of all RWEIs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 11
Enclosed), it shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

\os. or Societies ana RWHs were non-functional in 4 Nos. Societies (List

Further in view of above a request has been received from above mentioned office of
SE(C)-oS to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.20 i 9 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NOT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms arm inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-I
Delhi Jal Board

Diary No
Date

Sd/-
(Satish Kumar)

EE (D)-091
Copy tc .

. SE-;C /-09 for kind information pi.
-do-
-do-

SF. . C )-8
s ;RWH)

AE-lio pursue
L ZRO (SW)-l to take action as per IO of DOR dated 17.09.2019

i . EE'.icopy.
• OV.

1
(Satish Kumar)

EE (D)-091
0\v-
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V OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
<ss> - -

/

L „

NO.DJH/EE a>)-091/2024-25/ f °cAi Date: )l) jcijJ
To,
Grali ViPtid-alaya Employees CGHS Ltd.
Plot No- 28, Se>o. Dwaika,
New Delhi-75

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. i A 7/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.'1.

Refer*;/-:- re - DJ£/3E(Q-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
oliict mis imcnned that they nave conducted the survey of all RWHs of 176 CGHS
societ . '.no reports irom Dl'iyC were got analysed and found that F-Coliform was found
in 11c Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed), it snows that Rain Water Harvesting Systems in 119 (115+4) are found
defective, and non-functional.

Furthe; tn view of above a request has been received from above mentioned office of
SE(C> J8 to Disconnect the water connection as per provision 3 (iii) mentioned in
instructional: order dated 17.09.20).9 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
conne.M' > n 'vill be disconnected without any further notice.

EE(RWH)-I
Jai Board

Diary No

Date

DelVo Sd/-
(Satish Kumar)

EE (D)-091
Copy to;

SE ; ( ;-09 for kind ifife/ i nation pi.
H L T )-8
EE (AWH)

4. AE-1 to pursue
ZRD ( SW)-I to take action as per 10 of DOR dated 17.09.2019

6 EE’s copy.

-do-
-do-

j.

7 O.V,

(Satish Kumar)
EE (D)-091
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OFFICE OF THE EXECUTIVE ENGINEER (DJ-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DVVARKA WTP, DWARKA, NEW DELHI-110075

NO.DJ'B/EE (D1-091/2024-25/ j o2^ Date: SJPAS'

To,
Pararn Puneet CGHS Ltd.,
Plot Nc-27, Sec-6, Dwaika,
New Delhi-110075

Disconnection Notice

Subjee* •• Nci 'ce for disconnection of water supply due to non- functional rain water
harvesting in the matter of G.\. K'7 /2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs CAH'- SECRETARY, GNCTD & Ore.".

Referent: ij; • DJ.B/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has imo/med that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DfQC were got analysed and found that F-Coliform was found
in 1 PD o-ios. oi Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed ), it shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Fuithei in view of above a request has been received from above mentioned office of
SE(C)-oo to disconnect the water connection as per provision 3 (iii) mentioned in
instruct o.iai order dated 17.02.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2035.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be unconnected without any further notice.

EE (RWH)-I
Delhi Ja! Board

X-S*3
,

Sd/-
(Satish Kumar)

EE (D)-091
Diary No
DateCopy t/ .

. SEv C J -O'J for Kind information pi.
SE iC ,-Z-srhb ( R'Wl-1)

4. AE- f lo pursue
5. ZRi ) (SW)-l to take action as per IO of DOR dated 17.09.2019

-do-
-do

6 TDK copy.
/ O c

0 /
(Satish Kumar)

EE (D)-091
Date:NO.DJD/EF. (D> 09 ; /2024- 25/
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&I OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
$5*7?' n

NO.DJB/EE (D)-091/2024-25/ / ® Date: / 4/^^ 5
*

To,
Sanghamitra Apartments,

Plot No-20, Sec-4, Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.M.

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

and inform to undersigned within 15 days, failing which your water supply
norms
connection will be disconnected without any further notice.

BE (RWW'1.
Deliasrswe Sd/-

(Satish Kumar)
EE (D)-091

Copy to:
1. SE(C)-09 for kind information pi.
2. SE (C )-8

BE1RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. O/c.

-do-
-do-

y. e-oy

(Satish Kumar)
EE (D)-091
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. I
OFFICE OF THE EXECUTIVE ENGINEER (D)-091

DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ |<pL| Date:

To,
Aishvarayam ECIL CGHS Ltd.,
Plot No. 17, Sec-4, Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in

instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any further notice.

EE
Delhi Jal

1. SE(C)-09 for kind information pi.
2. SE (C )-8_

JL~EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per 10 of DOR dafed 17.09.2019

6. EE’s copy.
7. O/c. tV

Sd/-
(Satish Kumar)

EE (D)-091

Copy lo:

-do-
-do-

v'sys-x
(Satish Kumar)

EE (D)-091

162
993



OFFICE OF THE EXECUTIVE ENGINEER (D)-091
DELHI JAL BOARD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
ss>--o

NO.DJB/EE (D)-091/2024-25/ ^ 7 14 )Date:

To,
United Apartment,
Plot No. 34,Sec-4, Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.M.

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)'l
Delhi Jal Jjoard

Diary No.

Date ..
1. SE(C)-09 for kind information pi.
2. SE (C )-8

^7"EE (RWH)
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. O/c.

Sd/-
(Satish Kumar)

EE (D)-091
Copy to:

-do-
-do-

M
L>

(Satish Kumar)
EE (D)-091
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" A N T

The representation of the Dwarka Cooperative Group Housing Societies in response to the notice issued
02.09.2024 by DJB in E.A. 04/2023 in O.A. NO. 147/201 (As per provided by the societies)

Representation
received date

Remarks on analysis of sampling report by DJBS.No. Name and Address of society

F-coliform not Found, Ammonical Nitrogen not Found
during sampling

Shiv Shankar CGHS Ltd. (Park Royal
Apartment), Plot No.lOA, Sec.09, Dwarka,
New Delhi

Vide letter dated
11.09.2024

1.

F-coliform found during sampling2. Royal Residency CGHS Ltd., Plot No-5,
Sec-9 Dwarka, New Delhi-77

Vide letter dated
11.09.2024

Pit found dry, sample shall be taken during monsoon
season

3. Jagran CGHS Ltd. (Jagran Apartments), Plot
No-17, Sec-22, Dwarka, New Dehli-77

Vide letter dated
11.09.2024

F-coliform found during sampling4. Kanaka Durga CGHS Ltd., 1191/GH plot
No. 26, Sector 12, Dwarka, New Delhi-
110078

Vide letter dated
09.09.2024

Shree New Anamika CGHS Ltd. (Anamika
Apartments), Plot No-25B, Sec-4, Dwarka,
New Delhi-78

Vide letter dated
12.09.2024

F-coliform found during sampling5.

The Great Lyallpur CGHS Ltd., Plot No. 35,
Sector-10, Dwarka, Phase-1, New Delhi-
110075

Vide letter dated
14.09.2024

Pit found dry, sample shall be taken during monsoon
season

6.

St. Columba’s CGHS Ltd. Plot No-15, Sec-
7, Dwarka, New Delhi-75

7. Vide letter dated
15.09.2024

Pit found dry, sample shall be taken during monsoon
season

The Nava Kairali CGHS Ltd., Plot No. 10, -
Sector03, Dwarka New Delhi-110078

8. Vide email dated
15.09.2024

F-coliform found during sampling

Diesel Shed CGHS Ltd., Plot No-26, Sec-
10, Dwarka, New Delhi-75

9. Vide letter dated
08.09.2024

F-coliform found during sampling

10. Ranjit Vihar-I, AWHO Complex Owner’s
Welfare Maintenance Society, Plot No-15,
Sec-22, Dwarka, New Delhi-77

F-coliform not Found,Ammonical Nitrogen not Found
during sampling

Vide letter dated
06.09.2024

11 Shri Ganinath CGHS Ltd-Plot -1, Sec-5, RWHS was found non-functional during samplingVide letter dated
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09.09.2024Dwarka New Delhi-75
Manocha Vihar CGHS Ltd. (Sun View
Apartment), Plot No. 10B, Sec-9, Dwarka,
New Delhi-75

Vide letter dated
09.09.2024

RWHS was found non-functional during sampling12

Vide letter dated
09.09.2024

F-coliform found during sampling13 Param Puneet CGHS Ltd., Plot No-27, Sec-
6, Dwarka, New Delhi-75
The United CGHS, Plot No. 34, Sector-4,
Dwarka, New Delhi-110078

Vide letter dated
05.09.2024

F-coliform found during sampling14.

Pit found dry, sample shall be taken during monsoon
season

15 The Southern CGHS Ltd. (Sri Hari
Apartments), Plot No-6, Sec-12, Dwarka,
Delhi-78

Vide letter dated
05.09.2024

16. Anant Apartment, Plot No. 25A, Sec-4,
Dwarka, New Delhi-75

Vide letter dated
07.09.2024

Pit found dry, sample shall be taken during monsoon
season

17. Shree Radha CGHS Ltd., Plot No-3, Sec-9,
Dwarka, New Delhi-77

Vide letter dated
12.09.2024

F-coliform found during sampling

18. Din CGHS Ltd., Plot No. 7, Sector-4,
Dwarka, Phase-1, New Delhi-110078

Vide letter dated
13.09.2024

F-coliform found during sampling

19. IFCI CGHS Ltd. Plot No-4, Sec-23,
Dwarka, New Delhi-77

Vide letter dated
12.09.2024

F-coliform found during sampling

20 , Janaksar CGHS Ltd.(Janak Residency) , Plot
No-12, Sec-18A, Dwarka, New Delhi-78

Vide letter dated
14.09.2024

F-coliform found during sampling

IDC Apartment, Plot No. 8C, Sec-11,
Dwarka, New Delhi-75

21 Vide letter dated
12.09.2024

Pit found dry, sample shall be taken during monsoon
season

22 . Bharat Petroleum Staff CGHS Ltd., Plot No.
8. Sector 18A,Phase-II, Dwarka, New Delhi-
110075

Vide letter dated
14.09.2024

F-coliform not Found, Ammonical Nitrogen not Found
during sampling

23 Shri Sanmati CGHS Ltd., Plot No. 1, Sector-
19B, Dwarka, New Delhi-110075

Vide letter dated
18.09.2024

F-coliform found during sampling

24 Vimal CGHS, Plot No-3, Sec-12, Dwarka,
New Delhi-78

Vide email dated
19.09.2024

F-coliform found during sampling

25 Arvind CGHS Ltd., Plot No. 9, Dwarka,
Phase-2, Sector-19B, New Delhi-110075

Vide letter dated
22.09.2024

F-coliform not Found, Ammonical Nitrogen not Found
during sampling

26 j The Upkari CGHS Ltd., Vide letter dated F-coliform not Found, Ammonical Nitrogen not Found
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(UpkariApartments), Plot No. 9, Sector-12,
Dwarka, Phase-1, New Delhi-110078

17.09.2024 during sampling

Shruti CGHS Ltd..Plot No. 22, Sector-7,
Dwarka, New Delhi-110075

27. Vide email dated
15.09.2024

F-coliform not Found, Ammonical Nitrogen not Found
during sampling

28 The Peoples Conservative CGHS Ltd., Plot
No. 10, Sector-18A, New Delhi-110075

Vide email dated
26.09.2024

F-coliform found during sampling

29 The Elephant Head CGHS Ltd., Plot No. 41,
Sector-10, Dwarka Phase-I, New Delhi-
110075

Received vide
dairy no. 1225
dated 28.10.2024

Pit found dry, sample shall be taken duringtnOnsoon
season

Godrej CGHS Ltd., Plot No. 14, Sector-10,
Dwarka, New Delhi-110075

30. Vide letter dated
24.10.2024

F-coliform found during sampling

31 Gayatri CGHS Ltd., Plot No. 9, Sector 9,
Dwarka Phase-1, New Delhi-110077

Vide email dated
24.10.2024

F-coliform found during sampling

Consulting Engineers CGHS, Plot No-11,
Sec-18A, Dwarka, New Delhi-78

32. Vide letter dated
09.09.2024

F-coliform found during sampling

Mandakini CGHS Ltd., (Mandakini
Apartments), Plot No-3C, Sec-2, Dwarka,
Ph-I, New Delhi-75

33 Vide letter dated
08.09.2024

Under process

34. The Delhi Transporter (Joy Apartments)
CGHS Ltd., Plot No-2, Sec-2, Ph-I, Dwarka,
New Delhi-75

Vide letter dated
08.09.2024

Under Process

Bhagwati CGHS Ltd., Plot No-8, Sec-19B,
Dwarka, New Delhi-75

35 Vide letter dated
10.09.2024

Compliance yet to be done

36. The Shiam CGHS Ltd., Plot No. 5D, Sec-11,

Dwarka , Ph-I, New Delhi-75
Vide letter dated
11.09.2024

F-coliform not Found, Ammonical Nitrogen not Found
during sampling

37. The Dhan Pothowar CGHS Ltd., (Mohinder
Apartments), Plot No-17, Sec-12, Dwarka,
Ph-II, New Delhi-78

Vide email dated
17.09.2024

F-coliform not Found, Ammonical Nitrogen not Found
during sampling

38 DG(S) CGHS Ltd., Plot No-6, Sec-22,
Dwarka, New Delhi-77

Vide letter dated
09.09.2024

Seeking funds for rectifying the RWH system

The Cosmos CGHS Ltd., Plot No. 28, New Seeking funds for rectifying the RWH system39. Vide letter dated

~r-
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Delhi-110075 14.09.2024
The Bank Niwas CGHS Ltd., Plot No. 22,
Sectror-4, Dwarka, New Delhi-110078

Vide letter dated
14.09.2024

Compliance not done, seeking assistance from
consultants

40.

41 Rama Apartments (Dr. RMLH & NHE
CGHS), Plot No-2, Sec-11, Dwarka, New
Delhi-75

Vide letter dated
12.09.2024

Compliance not done,Activities are in progress

Maa Bhadrakali Cooperative group housing
society, plot no.06, sec.13, Dwarka, Phase-I,
New Delhi-110078

Seeking Financial assistance from DJB to carry out the
necessary works

42. Vide letter dated
20.02.2025

43 Kunj Vihar CGHS Ltd., plot no.19, Sec.12,
Dwarka, New Delhi-110078

Vide email dated
19.02.2025

Seeking time of atleast 6 months.

44. The Chitrakoot Dham CGHS Ltd., Plot N. 2,
Sector-19, Dwarka, New Delhi-110075

Vide letter dated
16.09.2024

Seeking financial support from DJB to complete the
work

Ashadeep CGHS Ltd., Plot No. 3B, Sector-
2, Dwarka, New Delhi-110075

45 Vide email dated
19.09.2024

F-coliform found during sampling

46. Aishwaryam Apartments (ECIL CGHS Ltd.,
Plot 17, Sector-4, Dwarka, New Delhi-

110078

Vide email dated
13.09.2024

Seeking time till December 2025

47. Evergreen CGHS , Plot No-9,
Sec-7, Dwarka, New Delhi-75

Vide email dated
17.09.2024

F-coliform found during sampling

48 Chandanwari CGHS Ltd., Plot No-8, Sector-
10, Dwarka, New Delhi-110075

Vide letter dated
13.09.2024

Seeking time of minimum Additional 6 months.

49. Prodhyogiki CGHS Ltd. , Plot No. 11 Sector
3 , Dwarka , New Delhi-78

Vide letter dated
14.09.2024

Pit found dry, sample shall be taken during monsoon
season

50. Karuna Vihar CGHS Ltd., Plot No-9, Sec-
18A, Dwarka, New Delhi-78

Vide letter dated
13.09.2024

Seeking more time

51 The Nav Sanjivan CGHS Ltd., Plot No-1,
Sec-12, Dwarka, Delhi-78

Vide letter dated
14.09.2024

Seeking time till June 2025

52. Om Satyam CGHS Ltd., Plot No. 13, Sec-4,
Dwarka, New Delhi-78

Vide letter dated
14.09.2024

Seeking another 6 months

53 Defence Lands and Cantonments Services
CGHS Ltd. (Ashoka Apartments), Plot No.

Vide letter dated
18.09.2024

Seeking extension of time
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8, Sector-12, Dwarka, New Delhi-110078• c
54. Delhi EPDP CGHS Ltd., Plot No. 19,

Sector- 4, Dwarka, New Delhi-1110078
Vide email dated
29.10.2024

Pit found dry, sample shall be taken during monsoon
season

Philips CGHS Ltd. , Plot No. 3
Sector 23 Dwarka, New Delhi -77

55, Vide letter dated
08.09.2024

Seeking time till mid of 2025
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